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THE WORKING JOURNALISTS
(INDUSTRIAL DISPUTES) BILL, 1955

THE MINISTER FOR INFORMATION AND
BROADCASTING (DR. B. V. KESKAR): Sir, I
beg to move for leave to introduce a Bill to
apply the Industrial Disputes Act, 1947 to
working journalists.

MR. CHAIRMAN: The question is:

"That leave be granted to introduce a
Bill to apply the Indus trial Disputes Act,
1947 to working journalists."

The motion was adopted.

DRr. B. V. KESKAR: Sir, I introduce the
Bill.

MOTION OF THANKS ON PRESI-
DENT'S ADDRESS—continued

PROF. G. RANGA (Andhra): Mr Chairman,
yesterday one of our hen. friends was
suggesting that India might benefit if they
follow the example of Soviet Russia in
working for world peace. I would like to as-
sure the House that so far as this aspect is
concerned, it is not necessary for India to
follow the example of either Soviet Russia or
of the U.S.A. It is wrong for some of our
Members to think that we are wrong in
espying the existence of two blocs. It is also
wrong for them to tnink that we are following
in the footprints of either the United Kingdom
or of America. And jt is wrong on their part to
suggest that we have something to learn from
Soviet Russia so far as the peace mission is
concerned. Actually, Sir, we are not alone in
this view. There is Indonesia, for instance,
wiljh her sixty million population. She holds
the same view. She along with India likes to
remain uninvolved or pursue
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a policy of non-involvement and I consider
that our non-involvernent policy as practised
by our own Government here and by the
Prime Minister has been and has made an
active, positive and dynamic contribution to
the cause of world peace. Sir, is it not a fact
that India has made a powerful contribution to
the achievement of freedom in Indonesia and
to the establishment of peace in that srjhere?
Did we not make our contribution to the
settlement of Iran's oil dispute? Have we not
helped Egypt in attaining the right that she
had long been asking for over the Suez Canal
and the Red Seas? Did we not also make our
contribution to Sudan and the holding of their
elections and also the settlement of the quarrel
between the United Kingdom and Egypt over
Sudan? Did we not, also, help only recently in
the Korean problem and in the Indo-China
problem? Are we not trying to make our own
contribution—and a constructive contribution
—to the settlement of this Formosa problem?
Coming to our own problems, we had great
difficulty in regard to Tibet and yet did we not
come to a peaceful settlement on Tibet? Did
we not also come to a similar settlement in
regard to the French pockets in India? Is it not
for this very reason that we are trying to have
patience with ourselves in regard to Goa,
however imoat'ent we are naturally in regard
to the freedom of the people of Goa? There-
fore, Sir, we have made much more, I think,
than our due or proportionate contribution to
the cause of world peace and for that reason, if
not for any other reason, I would like India
not to follow the advice tendered by my hon.
friend Mr. Bhupesh Gupta yesterday and
simply see only one party as a threat to world
peace and, therefore, go into the embraces of
the U.S.S.R. and then claim the U.S.S.R. as
the biggest champion of world peace of today.

Surr BHUPESH GUPTA (Weft Bengal):
He has mis-constru«d mjf point.
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PROF. G. RANGA: Yes I did misconstrue
your suggestion. Then, Sir, £ would like to
take up the most important problem, a
problem  which affects our own internal
economy,— the question of agricultural
prices. I am glad that the President has made
some reference to it, but I am not quite
satisfied with the kind of importance he
has  attached in his Address to this most
vital issue that is facing us. We are told not
oniv by the President, but by a number of our
own friends here, that our people are
today bubbling with some kind of hope in
regard to their future. And as a matter of
evidence to the existence of hope, some of
our friends have told us about the
enthusiastic audiences that had thronged to
the Avadi Congress. But I might as well
inform them that today there is that part of
India wherefrom I have come just now, that is
Andhra.  You have got there enthusiastic
crowd.<.  and gatherings, lakhs of them
gathering together. Is it because they see hope
in the present agrarian situation? Not
because of that. They are gathering together
in order to vote. They are gathering
together also 1i;i order to make up their
mind as to which side they should
choose—the communist side or the
democratic  side. And when they choose the
democratic side for their vote, it does not
mean that they are quite so hopeful with
all that has happened or that they are so
hopeful of what the Government hope to do
in regard to the agricultural prices and
the  agricultural situation in this country.
But when it comes to it, thev are determined
to vote in favour of democracy and not to go
the way of dictatorship. That necessarily
means an additional responsibility on those
friends of ours here who hold the reins of
powers on behalf of" democracy. Are we
quite sure that the Government is doing all that
it ought to do and expeditiously and effectively
in order to protect the interests of our
agriculturists? It is true that there are people in
our country who legitimately and naturally
insist that agricultural prices should not be
too high, but at the same time it is only
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reasonable for those of us who
champion the cause of the agriculturists to
expect these  consumers— the champions of
consumers to agree to pay what are known as
remunera-. tive prices. Surely, it is not
contended even by the most diechard champion
of consumers that the agriculturist should
go to rack and ruin in order that the
agricultural prices should be kept down and
the consumers should be supplied with food
grains at lowei and lower prices. That
cannot be reasonably so. We find, in any
sector of our society, people who are pre-
pared to offer their services at less than
remunerative prices, less than remunerative
wages or salaries or allowances. When
it is accepted on all sides that clerks
should be paid decent salaries, industrial
workers should be paid decent wages,
and officers  should  be given proper
salaries as well as allowances, thenis it
not reasonable, Sir, for those of us who stand
for the 70 per cent. of our population,
who depend for their livelihood upon what
they get from agriculture, to ask that
they should be paid remunerative prices?
But, Sir, actually what is happening? There
was a time when the Government of India
used to admit that the procurement price
levels, which they themselves had fixed,
were not considered to be thoroughly
remunerative. They were less than remunera-
tive, and at the same time, they insisted that
the peasants should sell their food grains
and place them at the disposal of the
Government of India at those procurement
prices. In the open market, which the
Government were pleased to consider to be
a blackmarket, prices were twice as
high, and the peasants were prevented from
selling in that open market. They were
forced to sell atthe procurement prices.
And  oftentimes, as a matter of penalty,
because the peasants were not able to
deliver their food grains on the dates and
at the places which were notified by  the
Government,  they were paid much less, as
some penalty had to be deducted from the
procurement prices. If we keep those facts
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[Prof. G. Ranga.l in mind, we would be able
to realise how unreasonable it is that our Gov-
ernment should be sleeping as it were during
the last eight or nine months, while the prices
have been sagging, have been falling, ana
falling very rapidly. If they were to look into
their own statistics, which are not quite
satisfactorily collected for all those areas
where the depression is having its worst
possible effect, they will find, Sir, that the
prices have gone down by more than 30 per
cent. In many places they have even gone
down by more than 50 per cent. And yet all
that the Government are able to offer us today
is to tell us that in the case of certain
commodities they are prepared to purchase
certain quantities at certain specified prices.
They do net assure our agriculturists that they
are prepared to purchase their food grains,
their surplus food grains, or whatever it is, at
the procurement prices at which they them-
selves had insisted once that the peasants
should sell to them some eyears ago And for
years when those iproeurement prices were not
remune-xafiye enough, they did not give us
that assurance. They simply said "at some
specified prices". The question as to what
those specified prices :shDuld be was to be
decided, I suppose, at random either by the
local Ministers or their minions, or by the
Central Ministers. And they have not even
begun to extend this umbrella to paddy and
rice, in which case the farmers have begun to
suffer the most.

I am glad, Sir, that the U.P. Government
has come forward with a positive statement
that it is going to spare Rs. 10 crores to Rs. 15
crores in order to purchase wheat and other
food grains in certain markets. In this respect
the U.P. Government has taken the lead, and 1
am not surprised at that because my hon
friend, who has come over here, has left
behind him a very
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good tradition of care and attention to the
needs of the needy, and of the masses. And 1
am particularly happy, Sir, to welcome the
presence in the Central Government, and also
in our House today, of my hon. friend, Shri,
Govilnd Ballabh (Pant, under whom, Sir, I
had the pleasure of working as the Deputy
Leader of the Congress Party, when we were
all together in the old Central Legislative
Assembly.

SHrRI BHUPESH GUPTA: But you are
again together.

MR. CHAIRMAN: Order, order.

PROF. G. RANGA: It would certainly be a
privilege, Sir, for any decent man in this
country to find himself in the company of Shri
Govind Ballabh Pant. Therefore, whether we
are in the Opposition parties or on the
Government side, it is certainly a privilege
and a pleasure to find oneself in the company
of a man, who is second among our elder
statesmen, who is second in the sobriety of his
judgment, as also in the real care that he has
evinced for the downtrodden people in our
country. Now, Sir, U. P. has given the lead.
But what is it that the other States are going to
do? What is it that the Central Government
has already planned to do? I have suggested
some time ago, and I wish to repeat it, Sir, that
it is necessary that the Government should
come forward with some definite proposals to
advance credit to our own farmers in order to
enable them not to have to rush their food
grains into the markets and thus depress the
prices. That is my suggestion No. 1. Secondly,
Sir, they have got to take emergent steps in
order to build godowns. I know that some
time ago it was announced that in some of our
own port towns a few godowns of great
capacity were going to be built. But that
would not be enough. They «vould have to
give every possible encouragement
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to our own co-operative societies in i
different  parts of the country to
build their own godowns and big
melevators.  Also  they have to en
courage my hon. friend, the Railway
Minister, to build these elevators at
the Railway junctions in order to
help in the storage of our own food
grains. In addition to this, it is not
enough that the Government are
thinking of nationalising the Imperial

Bank of India

SHRI S. N. DWIVEDY (Orissa): Itis
only an effective control.

Pror. G. RANGA:
effective  control or nationalisation, that
does not matter. Anyhow, it is not
enough that the Imperial Bank is starting
a large number of branches Inour rural
areas. It is most essential that
Government should take some dynamic
steps to develop co-operative  credit
societies and  multi-purpose co-operative;
in our rural areas and place enough of

Whether it is an

funds through the good offices of the
scheduled banks as well as  the
Reserve Bank of India at the disposal

of these co-operatives. This might help
our own farmers to hold .as much of their

grain  as possible in anticipation of those
months when there would be a better
demand in the markets. Even that would not

be enough, Sir. When the
India  were prepared to
Rs. 100 crores for the purchase
foreign food grains, when
Government of India were prepared to
risk the loss of more than Rs. 20
crores in certain y.;ars when they were
making all these purchases from abroad,
isit not the -duty of the Government, or,
is it too much for me to expect the Gov-
ernment, to be prepared to spare or to risk
Rs. 20 crores to Rs. 30 crores every year, in
order to see that the floor is maintained lor
the agricultural prices?

Government of
spare more than
of
the

Sir, a friend of mine, Shri Govinda Reddy
wanted to make a distinction between
commercial crops and non-
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commercial crops or food crops. I do not think
that kind of a  distinction is  ever likely to

help our farmers and  agriculturists to
any great degree. But at the same time, it
isnecessary for the Government to take

certain special steps in order to push up the
sales of our own commercial crops in
other countries. They have not done enough in
that direction, Sir. On the other hand,
they have done everything possible, during
the last three or four  years, in  order to
discourage trade in our own commercial
crops. Take for instance groundnut oil and
other oilseeds. = What have they done?
Have they even had the grace to abolish all the
export duties on these commercial crops?
Why is it that they  are still maintaining
their export  duty of Rs. 100 per ton on
groundnut oil? What is it that they have  done
in order to push up these sales? Nothing so far.
We made the suggestion, Sir, that the
Government of India should take charge of

these exports  and establish a corporation,
or whateveritis, and thensee toit that
our foreign markets are developed. But

they have done so little in regard to this. All
that they could possibly claim to have
done was to have sent a  roving commission
to South-East Asian countries in order to
study the possibilities of pushing up the
sales in the matter of tobacco. But that is not
enough. We want not only some steps, but
more effective steps, more serious steps, to be
taken in order to push up the sales not only
of our tobacco, but also of our chillies, our
onions and our oilseeds. But there is no
indication anywhere in regard to that. On the
other hand, Sir,  the Government of
India proposes to establish this I.C.I. 1 do
not grudge that. I do not mind the industrialists
having all the protection that they need.

But, at the same time, what is it that the
Government of India proposes to do? We
suggested the establishment of an
Agricultural Finance Corporation. The
Government of India was not prepared to
accept the suggestion. But recently, the
Rural Banking  Facilities Enquiry Com-
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[Prof. G. Ranga.] mittee, appointed by the
Reserve Bank, I think, made a similar sug-
gestion. And yet we find that the Government
of India has not announced as to what its
decision is likely to be, or what action it is
going to take. In regard to small-scale
industries and large-scale industries the
Government of India is so very solicitous, and
rightly so. because every sector of our own
social life has got to be looked after by the
Government. But my charge against tne
Government of India is that it has done not
even one-tenth of what it ought to have done
for the poor agriculturists. Sir, look at the
social function that the agriculturists are
performing in this country. Only yesterday or
today, one of our friends was mentioning the
existence of unemployment among the
educated in che urban areas. It runs up to only
one million at the most, and not more. But, on
the other hand, out of our 249 million people,
who are dependent upon agriculture, as many
as 140 million people, Sir, are dependent,
which means ordinarily that they would have
come as unem-ployeds. Half of them at least
even if you were to deduct the old and the
decrepit and also the children, 70 millions of
them, are unemployed. They are being
maintained by your agriculturists today, and
nothing special is being done in order to see
that some kind of employment is provided for
these 70 million people. Then you have got
also earning dependants, which means part-
time employed people. They are 30 million
people. What is being done in order to
augment their employment opportunities, and
also their own earnings? So very little. Now,
that is exactly where the perspective comes in.
Today, my fear is that the Government is
suffering from too much of

urban perspective  and
NooN utt{Le of rurial perspective.

On the other hand they say that
they have got a rural bias too. They say, 'Look
at the National Extension Schemes.' The main
feature of these National Extension

too 12
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Schemes is to make our own agriculturists
contribute towards their own reconstruction,
towards their own development. I welcome
that aspect of it, but at the same time let it also
be remembered that, whereas these people are
expected to make their contributions, in the
case of urban labour for many of the things
that they wish to do for the benefit of the
towns, it is the Governments at the Centre and
in the States who have got to make most of the
contributions. So, let us not forget this
particular aspect of it, and therefore it is that |
say that the utmost possible attention ought to
be paid to the welfare of our rural people and
to the welfare of our agriculturists. Are we
doing that? My hon. friend, Mr. Hegde, yester-
day referred to the problem of the landless.
My friend from the Communist side also has
referred to it. There are various points of view
from which this problem can be looked at.
One point I would like this hon. House to keep
permanently in mind. I do net want anybody to
think that a peasant is merely a landholder or a
landowner. He is actually a self-reliant worker
on the land and dependent on his land just as
the carpenter depends upon his chisel and his
hammer or the weaver depends upon his loom
and his shuttle. What these implements are to
the artisans, land is to the peasant. Therefore
the peasant ought not to be disturbed from the
enjoyment of the land that he possesses, and
that assurance has got to be given to him.
From the Prime Minister down to the National
Planning Commission, most unfortunately that
assurance has not been forthcoming. On the
other hand, by the abolition of the zamin-dari
system, we have been trying to give to our
peasants what is known as permanency of
tenure. In the U. P., they have been trying to
give the peasants the right to possess land, to
sell it, to bequeath it and alienate it in any way
they like, and we have enjoyed that right in
various parts of the country for ages and ages,
I do not know for how many centuries. These
peasants never approach the

President's Address
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Government for employment. They do not
bother anybody for the employment "of their
children or grandchildren or great-
grandchildren. They are entirely dependent
upon themselves. What is more they are not
afraid of Ministries. They are not afraid of
Ministers or anybody. The only prospect that
these people fear is the prospect of a
Communist regime coming into this country,
because the Communists want to abolish the
patta system or permanency of tenure.

SHrRI BHUPESH GUPTA: We want to give
land to our peasant.

PrROF. G. RANG A: My hon. friend knows
the history of Soviet Russia. There it is by
that bait that they got the support of the
peasants. Afterwards they split them into
various categories and then dispossessed the
whole lot of them. The poor agricultural
workers there thought that, if those people
came to power they would be better off, but
the whole lot of them were dispossessed and
crushed in Soviet Russia.

SHrR1 BHUPESH GUPTA: What about
China?

FrROF. G. RANGA: That is going to happen
to the agriculturists in poor China too, and my
fear is that our peasants are also going to face
the same fate, if the Communists come to
power. That is why I am exhorting our own
peasants  that  unsatisfactory as  this
Government's attitude has been towards them,
it is better for them to stand by the democratic
forces rather than support my hon. friends of
the Communist Party. Therefore, it is
necessary that we should think of and adopt
land reforms, that we should give this assu-
rance to our farmers that their permanency of
tenure is not going to be affected at all. Then
there are these bigger people also. A ceiling
will have to be fixed on holdings and the
surplus lands taken from their hands and
handed over for collective and co-operative
enjoyment by our land-
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less agriculturists. Now, my hon. friends say,
"Do not pay any compensation". I do not
accept that principle. If once you say that no
compensation should be paid, that will open
the door to all sorts of violence. If we are to
accept the hon. Member's suggestion, what
will happen will be that a naked beggar will
turn against another beggar who has one loin
cloth and say, "I have got a right to take your
loin cloth away from you, because I have
none." I am all in favour of paying compen-
sation. It is quite another matter how much
compensation you are going to allow. There
was the principle of a tapering degree of
compen-yation adopted in Bihar in regard to
their land legislation. That means that the man
who has the largest amount of compensation
to receive will get the smallest amount of
compensation for each item of property that
he has got to hand over, and the man who will
get the smallest amount of compensation will
get the largest amount of compensation for
each item of property that he has to give
away. This principle is equitable and it should
be kept in mind when considering the
constitutional amendment that is coming up
for discussion here.

President's Address

Now, I do not know why there is no mention
in the Address of any flood protection scheme. |
know that the Government of India have con-
stituted a Flood Commission. I do not know
whether they are going to constitute a
Commission for the Godavari Delta also. I want
this Commission to consider not only the flood
problem of Assam, Bihar and U. P., not only of
Andhra, but of every State in our country,
because at some time or other every river is
likely to cause floods and is likely to cause
terrific damage to crops. So, this problem has
got to be tackled from an all-India point of
view, and it is necessary to have special
committees for the various rivers which are
capable of or have displayed their capacity for
causing overwhelming damage 1 within their
regions.
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[Prof. G. Ranga.]

Then, Sir, it is necessary and it is time
that an All India Flood Assurance Fund is
constituted and the Government of India
should make its contribution to it every year.

Similarly they should expect the State
Governments  also to make their
contributions, so that it would be
possible for the State Governments,

whenever any such flood or any such calamity
overtakes the people, to have the
necessary funds at their disposal to go to
the rescue of these people. This is one aspect
ofit. The other aspectofitis that when
a flood comes, the landholder lose all that
they have invested in their land, .and nothing
is being done to repair that damage.
Something has got to be  done in that
direction and the Government of India have
got to study this problem and find out to
what extent they can expect  contributions
irom the farmers themselves who are
.producing different crop's. These con-
tributions they can make either as part of
the land revenue or as a surcharge on the sales
tax realised from the sale of these crops.
In that way they should collect
sufficient funds so that they can help the pea-
sants at least to the extent of 50 per cent,
of the losses that they would be sustaining,
losses not only on their permanent
investments in  the land but also annual
investments. Now my friends from the
Communist side were complaining that not
enough was being done for the cottage in-
dustries. Not so long ago, my friends were all
opposed to cottage industries.

SHRI BHUPE9H GUPTA: Never.
PROF. G. RANGA: Now that................

MR. CHAIRMAN: They are always wise
and they change.

PROF. G. RANGA: Now that Government
has begun to do something very big, they say
you are not going fast enough. When the
British were here, I thought I was a. very bold
man and an ambitious man in asking for a
grant of Rs. 50 lakhs for
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the protection of handloom weaving industry
which maintained one crore of people.

SurI BHUPESH GUPTA: Did you
oppose it?

PROF. G. RANGA: 1 thought I was
very ambitious in asking for that. Today  the
Swaraj Government is spending Rs. 6
crores for the protection of our handloom
weavers. This one fact is enough to prove that
the Government, slow as it is, is certainly
going much faster than could have been
expected six or seven years ago. There is

no use criticising. If we are to criticise
the Government, let us do it in a
constructive manner.  Then my hon. friend

was taking the Government or the President
to task for  having had the courage to mouth
the phrase 'socialist pattern'. I was rather
surprised at it. If my hon. friend Mr. Dwivedy,

forwhom I have a tremendous love and
affection, takes the trouble to read once
again a  book written by his present leader

and my erstwhile colleague, Shri Jaiprakash
Narain, called '"Why Socialism' published in
1936, he would realize what a  long way they
had  to travel in order to reach the present
conception of socialism. There may be
socialism and socialism, there is Fourier's
Socialism, St. Simmon's Socialism, Fabian
Socialism,  Christian  Socialism also. 1
stand by Gandhian Socialism. My
hon. friend's own  conception of socialism

cannot be static. It has to be a  dynamic
thing otherwise  he would  be disowning
Jaiprakash ~ of 1936 when he declaimed

everything that Mahatma Gandhi had stood
for in the direction of cottage industries. He
ridiculed  Mahatma Gandhi ~ who stood for
Charkha. There was a great controversy in the
press between him and' Mr. Kumarappa over
Mahatma Gandhi's affection for the cottage In-
dustries.

AN Hon. MEMBER:
history.

PROF. G. RANGA: This is
history of Indian socialism.

That is old

the
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Surt BHUPESH GUPTA: 1 dare say
Congress socialism has a tremendous phrase-
mongering.

PROF. G. RANGA: This is a very happy
phrase and a very happy idea. It means it is
going to be a big thing, It is going to be a
wide thing, a creative thing and a
constructive thing in harmony with the needs
of the times, a progressive thing and not a
static thing. There was the sociar-lisrn of
Ramsay MacDonold, the socialism of
Millerand and' others. There are good and
bad socialism. I can quote chapter and verse
on it.

ME. CHAIRMAN; Don't bother to do all
that.

PROF. G. RANGA: We have understood all
that. My friend forgets the black spot in that
side of the red seed. He has the Raja of
Kumara-mangalam, son of our own Dr.
Subbarayan on his side and his daughter also
on his side. There are some of my colleagues
in the other House whose properties are much
bigger, much more than the properties of half
the Members of this House put together, and
they are Communists. They can afford to be
Communists but one who has lost his patta of
zamindari happens to be within the Congress.
Therefore he is now titled as the Raja of
Chalapatte. He appears to be a bug bear to my
hon. friends. It is no good to make any such
arguments. It is no sin for a capitalist or for a
landlord or anybody to be in the Communist
Party so long as he swears by the Communist
principles. Similarly it is no sin for these
people to be in the Congress or K.L.P. or
P.9.P. so long as they swear by the principles
of these parties. What is the principle by
which the Congress swears today? The
Congress swears by the socialist pattern. I
wish to congratulate the Congress and 1 wish
to thank the President also for having used'
this phrase. I wish to congratulate them not
because they have suddenly awakened to the
realization of a socialist society. Mahatma
Gandhi has
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thought of it long time ago. We used the word
social justice in our Ram-gaih Congress. I
happened to be one of the prominent
members of the Congress then and I was
also responsible for seeing to it that these
things were accepted by the Congress. The
Congress has been moving in this
direction but unfortunately for us, after the

Congress has come into Government, the
Government  has. been rather  shy in
accepting this-conception. ~ Now the
Government as such in a solemn fashion

comes to accept this. It is not enough that the
Avadi Congress has accepted it. Here is the
President who has himself put his  own seal
of approval on this progressive phrase and
it is a happy and a constructive contribution
and I hope we will go in that direction. My
hon. friends complained that it is vague.
It has got  to be vague. What we want to do is
to go in the direction of social justice.

Social justice can be understood from
different points of view.  From my point of
view it  should be predominantly

agriculturist, from some others' point of view it
should be industrial, and from some others,
proletariat or agricultural workers. All these
points of view have to be harmonised. It all
depends upon who has the predominant voice
in the Government, the democratic
Government of the country. I would like to
have that predominant voice in this
Government and in the States so that I can put
the  agriculturist seal on the socialist
pattern. But nevertheless one general concep-
tion there is and that is social justice and on
that there cannot be  any difference of
opinion and by social justice the President
wishes to stand and I wish to congratulate the
President on that.

MR. CHAIRMAN: Mr. Sumat Prasad.

SHrRI BHUPESH GUPTA: Sir, on a point of
submission. Usually the procedure is this that
you call one speaker from that side and
another from'the Opposition side. Prof. Ranga,
after his performance in Andhra, should be:
treated as belonging to that side.-
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[Shri Bhupesh Gupta.] This is the rule.
You have been very impartial and you should
call a speaker from our side.

MR. CHAIRMAN: He does not belong to
any side.

SHRI SUMAT PRASAD (Uttar Pradesh):
Sir, our achievements during the past year both
as regards economic development of the
country as' well as our foreign relations have
been considerable. The output of food grains
has increased beyond expectations and
controls have been removed. Now the problem
is to stabilise the prices of food grains.

[MR. DEPUTY CHAIRMAN in the Chair.]

It was right that in the Plan top priority was
given to the development of agriculture. The
great river valley schemes have shown
considerable progress and new projects are
starting. Bhakra-Nangal has improved the pro-
duction of Punjab and other areas. The country
however has not achieved self-sufficiency in
sugar. Prices of gur are considerably falling
and they are not keeping parity with the price
of sugar. We have to import large quantities of
sugar. If the existing mills are made to
increase their production capacity and more
mills are started in suitable places, there is no
reason why the production of sugar should not
be increased in order to avoid the necessity of
spending crcres of rupees in importing sugar.
As regards industrial development, the
country is making rapid progress. The
Government is attaching great importance to
the development of cottage and small-scale
industries. Credit facilities are being provided
both to large-scale as well as small-scale
industries. Great progress has been made in
shipbuilding. The Telephone Cable Factory is
expected to meet the requirements of the
country. New steel plants are going to be
established shortly and it will give great
impetus to the Industrialisation of the country.
Import and Export are regulated with a jvtew
to increase production. In spite of

346

all these achievements, unemployment
particularly among the euucated classes, is on
the increase. The system of education has to
be changed so as to enable our young men to
engage themselves in production. At present
university degrees are considered as necessary
to secure appointments in Government
services. This state of affairs is highly
unsatisfactory, for no State can be expected to
absorb all the recipients of university degrees
in the administrative services. The Gov-
ernment does not seem to be unmindful of the
change which is urgently needed in the sphere
of education. A reorientation of the entire
system is needed so as to make the students
useful citizens. The system of education has to
be revised so as to make our students take to
production and to small-scale industries. The
Community Projects have created great
enthusiasm in the rural areas and people are
taking a keen interest in the development of
rural programmes. The State Governments are
taking steps to improve the condition of the
people, in the rural areas. Transport facilities
have been increasing and new roads are being
constructed.

President's Address

Sir, in the matter of foreign relations, our
worthy Prime Minister has been acclaimed as
the harbinger of peace. He has always thrown
his weight in the direction of solving the
international tangles. Mahatma Gandhi could
achieve independence for our country on the
principle of nonviolence and our revered
leader, Pandit Jawaharlalji, is now applying
the same principle for the solution of
international problems and at critical times he
has succeeded in avoiding war.

Formosa is engaging the attention of the
whole world at the present time. Let us hope
that by the policy which our worthy Prime
Minister is following, he will remove the
tension that exists in the world and that the
doctrine of co-existence which he has so
beautifully enunciated will be found
acceptable to all the countries of the
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world and no country will think of embarking
upon any aggressive designs.

Motion of Thanks on

Sir, our remaining in the Commonwealth
has been criticised. But I see no reason for
that. There is no dis-' advantage in our
remaining there: it gives us a forum to discuss
all matters of international importance. Ours is
a sovereign, independent republic and we are
not afraid of being influenced by others. If we
feel that the suggestions which are made there
by other countries are useful in maintaining
the peace of the world, in developing the
under-developed parts of the world, in
removing colonialism and in advancing the
cause of peace in the world, then certainly we
can accept those suggestions. And moreover,
we are in a very good position to influence the
ideas of other nations by our actions, and
deeds.

Our relations with Pakistan have not
improved much, but \here are signs that in the
near future, our problems there may be settled
by means of negotiations. The alternative to
settlement by peaceful negotiations is war and
that has to be avoided if human civilisation is
to last. Every nation is afraid of war and we
are living in an atmosphere of suspicion and
fear. This atmosphere of suspicion can be
removed if nations accept the five principles
known as Panch Shila on the basis of which
our Prime Minister negotiated the agreement
between China and this great country. The
policy pursued in international affairs by our
Prime Minister is truly a national policy and it
has been appreciated throughout our country
and the country is proud of the achievements
of our worthy Prime Minister, especially in
the international sphere.

MR. DEPUTY CHAIRMAN: Since there
are a large number of speakers today, do we
sit through the lunch-hour? I would like to
know the wish of the House. If the House so
wishes, we shall sit through the lunch-hour.
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SEVERAL HON. MEMBERS: Yes.

AN HOoN. MEMBER; No.

Surt BHUPESH GUPTA: I think we may
sit, Sir.

MRr. DEPUTY CHAIRMAN: Very well.
We shall sit through the lunch-hour.  Yes,
Prof. Wadia.

PrOF. A. R. WADIA (Nominated): Mr.
Deputy Chairman, I am rising to speak to
welcome the President's Address. I am rather
surprised to find that any Member of the
House should be willing to give up the pre-
cious privilege of "he House to review the
President's Address which in itself is a survey
of the Government's work during the past
year. | heartily sympathise with the idea that
every democratic constitution must have this
privilege and must utilise this privilege which
is by no means useless.

There is another point, Sir, and it is this.
When we are surveying or reviewing the
President's Address, every Member of this
House is expected to do so witb decorum and
with dignity. I regret to find. Sir, that in
yesterday's debate, this healthy principle was
not observed. Under the cloak of reviewing
the President's Address, various remarks were
made against other parties who had nothing to
do with the Government.

I share the enthusiasm of the Members
generally for the President's Address,
especially in connection with the work of the
Government in the sphere of foreign affairs as
well as domestic spheres, particularly, the
emphasis that has been laid on Tlhe
development of our rural areas in the form of
the Community Projects Administration. I
myself have something Jo do with it and I
know the very important work that is being
done. In fact, we are creating a new India
through that agency. At the same time, I have
got to temper my enthusiasm for the
President's Address in one or two particulars.
There is, for example, the reference



349 Motion of Thanks on [ RAJYA SABHA ]

LProf. A. R. Wadia.] to the Imperial
Bank and the expression used is that the
Government mean to exercise effective
control. Now, Sir, the whole question is
disposed of in one solitary sentence
when we know that this question is of
extremely great importance. Have the
Government  remodelled  their policy in
the interests of the rural areas, as they
say? It is a matter of extremely great
importance but onthe other hand it has
also to  be remembered that a very
important section of the people ,are
interested as shareholders in the Imperial
Bank.I may hasten to add that I am not one
of those lucky or unlucky individuals who
have anything to do with the Imperial Bank
but I do know that there is a considerable
amount of fear created in the mind of
people in Bombay City and very possibly
in other parts of India as  well and the fear
is that it will affect the future of the
Imperial Bank. There are a number of
charity trusts in Bombay who hold large
investments in the Imperial Bank and they
do not know what exactly is the effective
control that this Government is going to
exercise. There are very wild rumours
in Bombay City. There isan impression
about that the  Government is going to
take up the whole Bank and that they are
going to buy out the shares, possibly  with
compensation but there is a fear that no
compensation may be paid. We are
grateful lo the hon. Deputy Minister who
stated the other day about this and who
made this distinction between effective
control and complete control. He also said
that if the shares were bought, some
compensation will have to be paid. The
shares are very much at a premium and
whether the compensation is to be paid at the
rate cf the face value or at the market value
and  on what date. These are very
important questions which affect a very
large section  of the people in India. It
seems to me, therefore, that it would have
been very  well if the President had
enlarged this fact of the effective control
that the
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Government means to exercise on the Imperial
Bank and I believe other State Banks are also
involved in this. What is the type of control
that they are going to exercise? That is a point
which  needs a little clarification.
Unfortunately, the only thing that has
happened is that it has given a very unhealthy
incentive to speculation. I am not ill favour of
the tremendous amount of speculation that is
going on in the share markets in our country. I
think it is one ot the social diseases of the
capitalistic age which I fully realise but what
is happening is that the bulls and the bears are
getting the best out of it and that is not a very
healthy state of affairs. If the Government
make their position clear as to what exactly
They mean by this effective control that would
be contributing to ease the situation.

One other point, Sir, and that is
with reference to the phrase which
the President has wused in the Inst
paragraph  about  the  socialistic  pat
tern. I am afraid, Sir, that I do not
share the enthusiasm of my hon.
friend Prof. Ranga in this connection;
not that I am against socialism.
Even in the most capitalistic countries
like America and England, there is a
certain amount of socialism and is
bound to be. It is the cry of the age,
the need of the age and one can un
derstand  this  great  enthusiasm  for

socialism but a vague phrase like
"socialistic  pattern" is not going to
please anyone. It has certainly not
pleased my friends to the right. It

will not please the...............

Surt H. C. DASAPPA (Mysore) r They
are Leftists.

PrOF. R. D. SINHA DINKAR (Bihar): The
rest of the country is pleased with the phrase.

Prop. A. R. WADIA: I welcome the word
but I am perfectly sure that there are many
who are not pleased, i am not against
socialism-at all. There has been a certain
amount of socialism according to the present
needs of the country but I do feel that the
phrase "socialistic
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pattern" is neither here nor there and it is very
necessary to define what exactly Government
mean when they use the phrase "socialistic
pattern". A certain amount of elucidation
would be welcome as it has created a certain
scare in the minds of the ordinary capitalists.
After all, there is an impression in the minds
of so many that whatever profits the capitalists
make go to the pockets of the capitalists. That
is not correct. With the present Income-Tax
law and the Excess Profits Tax, very little goes
to the pockets of the capitalists. After all, the
Government has a right to tax and the
Government do take away a substantial
portion of the profits which go to the coffers of
the State. The State benefits by it and the
people also benefit by it. I quite appreciate that
but it is necessary that the industrialists of our
country should be able to know where exactly
they stand. There is a lot of fear in their minds.
I find the hon. Ministers, again and again in
their various speeches, not merely in this
House but even outside saying that private
capital is shy. They criticise that the private
capitalists are not forthcoming and co-
operating with Government. The point is that
unless the private industrialists know or the
private sector knows where exactly they stand,
what the policy of the Government is in this
matter, they will not be able to do anything
positively. Sometimes it is said that they are
going to nationalise this or that industry. It
would be very worthwhile if Government took
a little time over it and chalked out a clear-cut
programme of the industries that they wish to
nationalise in the best interests of India and of
the industries that they are going to leave to
the private sector. It is worthwhile to do that
because it will be good for both the parties, for
the Government as well as for the private
sector. I take it that "socialistic pattern" does
not necessarily mean complete nationalisation
of all the industries but a certain clarification
is necessary on that point. 108 RSD
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With these two modifications, Sir, I
entirely agree with and support the principles
that are to be found in the President's Address
and [ heartily welcome it.

SHrRi AKBAR ALI KHAN (Hyderabad):
Mr. Deputy Chairman, after giving serious
thought to the speakers who have opposed the
Motion of Thanks, I have come to the conclu-
sion that the criticism from the side opposite,
particularly from the Democratic front, from
the Communist side and from the Socialist
side has been, in my humble opinion, ex-
tremely disappointing. I put Prof. Ranga and
Prof. Wadia in a different category and if time
is left I would just touch some of the points
that have been raised by these two speakers. I
take up, Sir, first my hon. friend -Mr. Mathur.
Certainly, he was honest and candid enough to
welcome our external policy and I
congratulate him for that honest expression
but he made a very sweeping and general
remark about the Services. He said that there
is corruption, there is nepotism and there is
inefficiency. I feel that we should not now talk
in the tone that we used to when there was
foreign rule. Now. the Services are our Ser-
vices.

SHrRI BHUPESH GUPTA: Corruption is
our corruption!

SHRI AKBAR ALI KHAN: I would say,
generally speaking, that there is no corruption.
I know there is corruption in the non-official
side, including Members of Legislatures and
Parliament as well as in other non-official
circles including all parties in our society.
What 1 say is, if there is any definite
allegation, it must be substantiated. After the
independence, if any Service man does
anything wrong. 1 will hold him doubly
responsible. He will not only contravene
Service regulations but he would be
unpatriotic and, according to me. he will
receive double punishment but without
substantiating, without having definite facts
and
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[Shri Akbar Ali Khan.] figures it is not
good to say that there is corruption, as my
learned friend has done. I am not quarrelling
much with Mr. Bhupesh Gupta because it is
usual with him to make such general and
sweeping remarks. But I thought this friend
belonging to the Democratic Party will show
more sense of realism. So I repudiate that
attack on the Services and I say: They are my
Services; they are quite efficient; they are
quite honest, and if there is anything wrong
certainly they will have to explain and they
will receive the punishment. But we should
not speak in such general terms and in a
sweeping manner. That is very disheartening
for the Services and it is not right for us; it is
not doing right to our Government. It is our
Government and" it is rather unfair to say that
they are all en bloc inefficient or corrupt. So I
strongly object to that charge that my friend
Mr. Mathur levelled against our Services.

Now, Sir, coming to my Communist and
Socialist friends, well. Sir. I would analyse
and [ would briefly speak on those two fronts
on which they have been very eloquent (1) ex-
ternal or international and (2) Home or
domestic affairs. Now, Sir, when my friend
Mr. Bhupesh Gupta rose to speak, he drew a
very serious picture of war clouds hanging
and SEADO meeting taking place in
Bangkok. Well, Sir, after that prelude the
statement that he made was that it is non-
sense to speak about two war blocs, that there
is only one war bloc and that is the U.S.A.—
the warmonger. He did not say so in explicit
words but the inference that any reasonable
man would draw from his speech, from his
own words if they mean what they generally
mean, is "that India should join the Soviet or
Communist bloc."

SHRI BHUPESH GUPTA: Peace camp you
should join.

SurI AKBAR ALI KHAN: Yes, apart from
their ideology if India to-
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day joins any bloc I am sure not only this
House but the whole country, not only the
whole country but the whole of Asia, nay the
whole of the world will say that the chances
for peace will be considerably reduced and the
opportunities for war will be immensely
increased. What is the position today? Now
take the burning problem of Formosa.
Suppose we side with any bloc, the position
will be that the efforts that our Government
and our Prime Minister are making to see that
war is  averted will be absolutely in vain.

SHRI BHUPESH* GUPTA: The hon.
Member should know the Government of
India has taken the side of China as far as
Formosa is concerned.

SHRI AKBAR ALI KHAN: You have to be
patient. I am stating, Sir, the position that the
Government of India has taken and the
unequivocal words in which the President of
India has given expression to our definite
stand in regard to the claim of China to
Formosa will stand to the lasting credit of
India. What have we said? We have said that
the Chinese stand is a perfectly correct stand.
No country in the world, leave aside this
group or that bloc, no country in the world can
come and say at this juncture when the
situation is so critical that the Chinese stand
and the Chinese claim to Formosa is a just
claim. We have done so most unequivocally.
And, Sir, even the United Kingdom dare not
say at this juncture that the Chinese claim
regarding Formosa is just. We have done that.
Why we have done that is quite plain because
we believe in certain principles. We have a
certain ideology; we have certain culture and
conventions. We have certain principles by
which we go whether our opponent is strong
or weak, whether we have got no bombs and
they have got bombs, atom bombs and even
hydrogen bombs— these things are quite
immaterial— as these factors do not influence
our basic policy. So with due respect [
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would submft that if they had any propriety, |
won't use any strong word, the Opposition
ought to have acclaimed and appreciated the
external policy that India is following in a very
bold and honest manner, but it is too much to
expect from our friends. Another factor that |
want to emphasise in the President's Address is
that while we affirm the position that China's
cause is just, -we have warned both the parties,
Soviet and American blocs, that the solution
for this does not come through violence or
war. We harve put that position also in the
most clear and emphatic terms. We have said
to China: That won't do—to have recourse to
force; that won't be correct; -that will not be
right.

Surr  BHUPESH GUPTA: It is the
Americans who are for warring against China,
not the other way round.

SHrl AKBAR ALI KHAN: America may
be doing, but what is our position? We are
definitely and categorically saying, as I have
just now said, that the Chinese cause is good,
but we definitely deny that the settlement of
this issue should be through war. That is what
I am saying and that is a blow to the Soviet
bloc as well as a blow to the United States
because what we could see is both are
preparing for war— but they are paying due
attention to our advice. We say: There may be
a good cause; there may be a righteous cause,
but at the same time the settlement of that
cause should come through negotiation and
peaceful methods.

SHrRI BHUPESH GUPTA: Do I understand
the Government of India's foreign policy is
directly to deal a hlow to the Soviet Union?

MR. DEPUTY CHAIRMAN: Mr. Gupta,
look here, please do not disturb. Nobody
disturbed you; you had your say.
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Surt BHUPESH GUPTA:
anything disturbing.

I did not say

SHRI AKBAR ALI KHAN: I know, Sir, he
is very uncomfortable because I am saying
things which make him feel uncomfortable. 1
quite appreciate his inconvenience. What [ am
saying is this, Sir, that so far as our policy
regarding Formosa is concerned we have
warned both the parties and said that this
matter' should be settled through peaceful
negotiation and in no case war should be had
access to. Why? It is not only a question of
war between China and the United States. It is
not a war as we used to have where only the
belligerents used to be affected. But with the
dreadful prospect of the deadly and if I may
say so, the satanic weapons of hydrogen and
atom bombs being used, what will be the
future of humanity? We are interested in
humanity.

SHRI BHUPESH GUPTA: So are we.

SHRI AKBAR ALI KHAN: But 1 doubt
very much whether you are interested. The
Soviet may be interested; China may be
interested, but I very much doubt whether my
hon. friend Mr. Bhupesh Gupta and his
Communist Party in India are interested in
peace and in peaceful settlements.

SHRI M. GOVINDA REDDY (Mysore) :
He is interested in everything which is
destructive.

SHRI AKBAR ALI KHAN: What I was just
saying is this, Sir. Regarding that also our
President has made it very clear that it will be
a very bad day when these deadly weapons
would be used in warfare. What do you want
in the external policy? I am not going to other
details but would refer to very prominent as-
pects. Take the stand that we took at Geneva.
Take the stand that we took at the conference
that was held at Indonesia and our full support
to have the Asian-African conference—
which is bound to have far-reaching
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[Shri Akbar Ali Khan.] effects in
creating a new consciousness in these two
continents and thus influencing the
important political currents of the world.
Take our attitude in regard to these
matters where we have gone out of our
way to establish peace and press for the
understanding of the principles—known
as Panch Shila and in particular the
principle of co-existence. I think that is
the only correct attitude to be taken at the
present juncture of the world and without
going into further details of the external
policy—I say I fully support—and I am
sure this House supports, the whole of
this country supports—the external policy
that is being followed by our Gov-
ernment.

Now, coming to the home front, I must
say that I was distressed—not because I
am not used to these strong expressions—
to see that our Prime Minister was
personally referred to and it was said that
he made such a speech at Lahore, he
made another speech at some Congress
and now he was saying socialistic pattern
as if he had gone back upon his principle
for which he had stood throughout his
life. I emphasise, I am sorry to say, that
my friends who think of socialism only in
terms of certain definite phrases and
certain expressions used in book or in
certain slogans, naturally they cannot
appreciate what type of socialism India is
trying to build up. We are not following
any particular form prescribed in any
other country. We are taking the best
from all countries. The opposition has to
realize the background in which we
started our work. We began after 200
years of foreign domination with all its
evil consequences—this must be realized.
At the time when we achieved our
independence we had the legacy of the
refugees; we had the legacy of illiteracy,
poverty, communal hatred, caste hatred
and all that and added to that we had food
deficit. If anybody looks to all these facts
honestly and dispassionately, one cannot
come to any conclusion but to this that
the efforts that the
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Congress Government has made during
the past few years have been gigantic.
They stand to the credit of the
Government not only today but even the
future historian will say something good
about it. It is in this context we will have
to see what we have done. When our
friends talk of socialism, let me make two
things very definitely clear. One is, we do
not believe in expropriation, in taking
over property without compensation.

SHRI BHUPESH GUPTA: Do you
believe in misappropriation?

SHRI AKBAR ALI KHAN: Not at all;
that is your privilege, my friend. As I was
saying, that is the fundamental of our
economical policy. It may be due to our
culture; it may be due to our past history;
it may be due to the ideology that the
Father of the Nation has inculcated in us.

The other fundamental thing is that we
believe in private property. We have
made it abundantly clear in the 1948
resolution on economic policy-The
Industrial Policy Resolution of the
Congress is there if only my learned
friend cares to look at it. This policy we
have further clarified in Avadi Congress
session.

SHRI BHUPESH GUPTA: Do you
believe in it?

SHRI AKBAR ALI KHAN: We believe
in and act up to it. The only thing is that
Communists neither believe in nor act up
to it. Our industrial policy is this, viz, we
do want to have control over all key
industries and many social amenities. At
the same time we do want to have a
private sector but with controls. Sir, may
I ask my friend whether even China has
abolished up to this day private
ownership? Are there not small
landowners still? May I ask mji friend
whether Russia—his intellectual home—
has paid compensation to foreign
investments?

SHRI BHUPESH GUPTA: What is
that? I did not follow.
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SHRI AKBAR ALI KHAN: I was referring
to Russia—your adopted home.

Surt BHUPESH GUPTA: My home is in
West Bengal.

SHRI AKBAR ALI KHAN: I hope it will be
What I was just saying is that so far as even
Russia is concerned, even during the
Revolution and afterwards they have paid
foreigners for their property and even China
has still private ownership. And my learned
friends want a type of socialism which is
much more than what has been done in Russia
and much more than what is being done in
China. And mind you, wunder what
circumstances? In the revolutionary period and
after that pr'acfTeally all landowners and big
people had run away from Russia. In China,
the Premier of China and responsible leaders
have said that it would take some 20 years
more for China to establish socialism. But my
friends want that by showing the Aladdin's
Lamp—if there is anything like an Aladdin's
Lamp—we should convert the whole Indian
society into a socialist society and that also in
the twinkling of an eye. Sir, this is a
responsible place and I am sure my friend has
come here in a representative and responsible
capacity. Let us talk something which is based
on mature consideration and which has a
background of strong facts, real facts and not
imaginary things Opposition for opposition's
sake—my friends are at liberty to do it but my
conviction is that if it is not grounded on facts,
if it bears no relation to existing conditions, if
there is no honest approach and if it is not
backed by sound reasoning, that will not
reflect creditably either on my friend or on his
party, nor will it help to grow this
parliamentary institution which we all so
much cherish.

Surr  T.
point of order,
criticising Mr.

BODRA (Bihar): On a
Sir. My friend s
Bhupesh Gupta
particularly. He  cannot do  that.
He can criticise the policy of the
Government but .................
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MR. DEPUTY CHAIRMAN: There is no
point of order. Please wind up, Mr. Akbar Ali
Khan.

SHRT AKBAR ALI KHAN: Sir, I am sorry
my learned friend Mr. Dwivedy said that
nothing has been done regarding land reforms.
Here too definite steps have been taken to
abolish zamindaris and jagirdaris. Definite
efforts are being made to make the tiller have
his own land. All these Community Projects,
Extension Service Blocks and other big river
valley schemes, what are they? If you really
consider this matter dispassionately you
cannot come to any conclusion but that a
serious effort is being made towards the ob-
jective to improve rural conditions. I do not
say that there is nothing more to he done. In
fact, the President has said that there is no
room for complacency. My learned friend
conveniently forgets such phrases. We have to
work hard; we have difficult problems; we
have to face them.

Before I conclude I must say, Sir, that the
Government should give its immediate
attention to two important problems. One that
has been referred to by many of our friends is
the question of fall in agricultural prices. In
regard to that the President has said that
wherever there are un-remunerative prices
prevailing, then grains will be stocked at
specified prices. That requires further elabo-
ration and I hope that the Government will
give its immediate attention to this problem.

Another thing that I want to bring to the
notice of the Government is that the purchase
at specified price is not sufficient. It will not
be of any help to the agriculturists unless the
prices of other things which the agriculturist
wants like fertilisers, iron etc. are also
proportionately reduced. Otherwise, I am sure
there will be a very serious situation. So 1
would request the Government to consider
these problems with all the seriousness that
they demand and not only purchase stocks but
also attempt to reduce the cost of other
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[Shri Akbar Ali Khan.] things which
the agriculturist requires.

MR. DEPUTY CHAIRMAN:
have exceeded the time.

You

SHRI AKBAR ALI KHAN: One more
word. Regarding unemployment  also, I
think sufficient  attention has  not been
given by the Government to this very
pressing and urgent matter. Sir, I make
bold to give this suggestion— I  have said
this before also—that in the river valley
schemes etc. there is a lot of scope to absorb
educated unemployed. Round about
these areas where cultivation has to
be done, there is not sufficient population
and there is a chance of making necessary
arrangements  to absorb  our educated
unemployed after giving them practical
training in agriculture. This has not been
tapped. I want the Government to give its
immediate and closest attention to this
question of the educated unemployed and of
absorbing them under  these various
river  valley schemes, which are being
undertaken on a very large scale and not to
treat this problem lightly. With these words,
Sir, 1 have great pleasure in seconding the
Resolution of my friend Dr. Subbarayan
to thank the President.

1 P.M.

SurI T. BODRA: Mr. Deputy Chairman, I
rise to give thanks for the Address of the
President on behalf of the tribals, but regret to
say that Government have not been able to
take effective measures for the betterment of
the Scheduled Tribes and Scheduled Castes all
over India.

[THE VICE-CHAIRMAN (SHRIR. C.
GUPTA) in the Chair.]

Very unfortunately our hon. Prime Minister
has never been a flower to bloom unseen and
waste its sweetness in the desert air. He has
been applauded for his foreign policy not only
here in this House, or in the Lok Sabha. or all
over India, but also internationally. Sir, 1
am concerned more
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I about the domestic affairs. I have got some
bitter remarks to make against the Home
Ministry and I am very fortunate that the hon.
Minister for Home Affairs is here. Under the
Constitution the Tribes Advisory Council was
meant to be in operation, but unfortunately the
hon. Home Minister has failed to see  that
this has not been

implemented in the right spirit and in right
earnestness. I can cite instances from the State
of Bihar that although there is a Tribes
Advisory Council, still it is a defunct body
and has not been in operation satisfactorily.
Similarly there are Tribes Advisory Councils
in the States of Orissa and Madhya Pradesh,
but from what I gather from the Members of
those States, the Tribes Advisory Councils in
those: States are also very inoperative.

Secondly, although in the Constitution of
India it has been laid down that there
should be a separation of the executive from the
judiciary, still what do we find? In almost all
the tracts and territories inhabited mostly by
the scheduled tribes, this systemis still
prevalent today. There the Governments have
not been able  to separate the judiciary from
the executive  with  the result that sub-
deputy, deputy magistrates and district
magistrates ~ are functioning not only as
executive officers /Out they also exercise the
judicial powers. And I am convinced that
most of the  State Governments and especially
the ruling party, the Congress Party, is utilising
all its executive officers to suit their own
purposes—I must say frankly—to increase the
strength of the Congress Party in the tribal
territories, because they have got a separatist
tendency. Therefore, I implore upon the newly
appointed hon. Home Minister  to see that
when there has been this provision for the
separation of the executive from the judiciary,

it should be implemented not only in such
territories and countries where the non-
aboriginals are living today, but it must be
implemented in right earnestness in the
territories and countries where the tribals
are living.  For
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example Chotanagpore and Santal Parganas;
Mayurbhanj; Keonjhar; Gangpore; Borai;
Bamra; Surguja; Jaspore; Udaipur: Korea,
and Chang-bhakar.

My last submission is that unless there is a
separate Ministry to look after the scheduled
tribes and scheduled castes, I do not think that
the hon. Minister for Minority Affairs or the
hon. Minister for Home Affairs have got any
time whatsoever to look to the needs of the
tribals and the scheduled castes. I again say,
Sir, with much emphasis that the tribals, at
least of my part of the country, are losing faith
in th, Government every day. There is no
justice, there is no peace in the hearths and
homes of the tribals; and if the Government of
India—and especially the Home Minister—
does not see that the State Governments really
implement the policy of the Government of
India in right earnest, this faith will go on de-
creasing every day and you will in no time
lose the love and the faith of the tribals and
the scheduled castes.
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SHRIMATI VIOLET ALVA (Bombay):
Mr. Vice-Chairman, 1 rise to heartily
support the Motion of Thanks
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which was moved yesterday by Dr.
Subbarayan. Before I come to the
President's speech, I want to mention that
we were all deeply touched by the feeling
reference he made to the late Shri Rati
Ahmad Kidwai. We, who had been close
to him and watched hiju/work, fully
realised his sense of judgment, his
courage, his daring and dash, which
revolutionised our Postal Services, in the
face of all odds and opposition, to such
an extent that some of the countries of
Europe sent their experts to India to see
how it was done. The manner in which he
solved the food problem also was nothing
short of a miracle. Today we do miss
him, because we have pledged ourselves
to the establishment of a Welfare State
conforming to a socialistic pattern. A
man of dynamic qualities, he did not care
for conventions and by his foresight and
sense of judgment he proved himself a
prophet under any difficult situation.

Sir, we heard many criticisms levelled
against this Government by the
Opposition. In a country where a
democratic Government by party system
prevails, it is the bounden duty of the
Opposition to criticise the shortcomings
and the commissions and omissions of
the ruling party but what I fail to realise
is that the Opposition, instead of hurling
abuses on this side, should have placed
before us certain constructive alternative
programmes. We have a people's
Government and we are prepared to take
any suggestions that would turn this
country in the shortest possible time into
a Welfare State. More than that, I do not
want to dwell on the remarks of the
Opposition. If they are prepared to give
us alternative programmes, we are
prepared to consider them.

Coming to the Address itself, it divides
itself into two parts. The first deals with
foreign relations and our foreign policy,
and the other deals with the domestic
scene, the economic situation and the
nation-building plans that are now before
the country. In the field of foreign affairs,
one and all are agreed that we have
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[Shrimati Violet Alva.] followed the
correct policy under the leadership of our
Prime Minister, which is eminently his
own foreign policy behind which we all
stand to a man. For India and the other
underdeveloped countries. international
peace and accord are most vital. India's
tradition and genius have here come into
full play in order to widen the area of
peace between the two blocs with
warring ideologies. Especially today
when no single State in the world feels
secure, our policy of peace and co-
existence is the only one that can ease
tension in all the four corners of the
world. The wise statesmanship of our
Prime Minister has given a new hope to
humanity for the future. In the very first
paragraph of his Address, the President
reminds us of the threat of war which
again darkens the future of humanity.
The threat of total war, where the victor
and the vanquished will all lie on a heap
of ruins, should shake the mighty powers
of the world into a sobering effect" and
bring sanity to them, but for the people of
this continent of Asia and the continent
of Africa, peace has a new meaning. For
us, the people of Asia and Africa, we
need to keep the peace between the two
blocs for the simple reason that it is
necessary not only in the interests of the
welfare of humanity as a whole but in the
interests of improving our own economic
progress and raising our living standards.

Therefore a policy of tolerance, based
on the Panch Shila, initiated recently by
the leaders of nations is the correct policy
that should help in the near future to
dispel these darkening clouds that appear
on the horizon. In the midst of these
warring ideologies and collective defence
pacts, one stops to ask whether the
collective defence pacts could bring
collective peace. I may here quote the
observation made by Mr. George
Kennon, the one-time American
Ambassador to Moscow who said that:

"TrU8 United States which felt
secure in 1900 is now dominated by

Motion of Thanks on [ RAJYA SABHA ]

President's Address 374

a sense of insecurity greater even than
that of the many peoples of Western
Europe".

This is an observation made by a citizen
of the United States. When collective
defence pacts are thought of, the fear
psychosis must grow and therefore the
best solution to this problem would be
collective security through collective
peace which India stands for and it is a
very pleasing fact to note that India,
under the leadership of our Prime
Minister, stands at the helm of this
approach for a greater success in easing
of the tensions leading to a permanent
peace, Sir, the President has referred in
paragraph 7 in the most unequivocal
terms to Formosa and the off-shore
islands of China. He says:

"My Government recognises only
one government of China, that is, the
People's Republic, and considers that
the claims of this Republic are
justified".

We have taken our stand and whatever
war clouds may gather we shall help in
the work for peace and Dbetter
understanding. If our efforts could go a
long way, the trigger could be kept in
abeyance on the issue of Formosa. I don't
see why we should be pessimistic
because after the Geneva Conference if
the peaceful situation could prevail in
Indo-China, why should we be afraid of
the trigger going off in Formosa?

Paragraphs 8 and 9 refer to the nuclear
energy Viz., the atom and the hydrogen
bomb. If war should come in the
immediate future, it would be a disaster
to humanity but should war be prevented
for 10 years, as we as a peace loving
country are trying to do so. then like the
"poison gas experience" of the Second
World War, this energy, atomic and
hydrogen, could be  completely
neutralised and be used for peaceful
purposes. It is a matter -if, -time., J*
.Hll.- }gj

coiilfl be d'snelled if sufficient time
lag is given, this very energy would be so
useful for the welfare of the human
society all over the world.
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Sir, I now come to the reference made
to Goa, in paragraph 10. We have heard of
the propaganda done by Portugal with the
hand-Outs sent to each one of us as to
how religion and culture were said to be
in danger in Goa. We may remind
Portugal here that neither religion nor
culture could be in danger anywhere in
India for the simple reason that there are
three times the number of Roman
Catholics in India of what they are in
Portugal itself. Therefore Portugal should
cease to do that false propaganda and we
should tell her that in India there is
complete religious freedom. Now I shall
try to be brief. We come to the domestic
scene. We come to our national
household. We have set ourselves the task
of turning our country into a Welfare State
conforming to the socialistic pattern
which frightens some people. They say
socialism, when something is added to it,
loses its flavour. What is the socialistic
pattern? What else could we have but a
socialistic pattern in this country when we
want to achieve a Welfare State and make
it a reality not by the revolutionary
processes but by the evolutionary process?
Nevertheless our economy in this country
has to be revolutionised but through
evolution. For it must become a state of
affairs of the past "where wealth
accumulates and men decay". We should
be able to say from now on under a
society based on the socialistic pattern
that that state of affairs where wealth
could accumulate and men decayed is a
thing of yesterday. So many points have
been touched from agricultural economy
to heavy industries. I shall only touch a
few points before I sit down.
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With the increasing participation of
foreign capital and the liberal facilities
that our Government is giving for the
remittances abroad, a vigilant view must
be kept on how much foreign profit-
sharing there is in Jrpfi&t haA busing.
Our country is still tied to the British
capital. We have to admit many things
but we have not yet finished even a
decade since independence and
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by and by we shall establish our own
economy, strong and independent. In the
words of Prof. J. D. Bernal, the noted
British Scientist— his observation in
reference to our country is:

President's Address

"Production = machinery, unless
engineered and run by your people,
will be island of foreign control."

We have to be warned against thi» fact.

Shri C. V. Raman, the noted scientist,
has said the same thing that we should
proclaim more and more Swadeshi and
become self-reliant. I have been told and,
I think, it is true that in Burma today they
have made laws by which in foreign and
foreign controlled firms in Burma 50 per
cent, of the personnel employed in the
grade of Rs. 500 or more must be
Burmese and 75 per cent, in the lower
staff. 1 don't know exactly how the
situation stands in our country today.
There was a questionnaire issued to the
foreign firms in our country. What has
happened after that, what steps have been
taken, what suggestions have been made,
we are still in the dark. Now I come to the
Prime Minister's own admission where he
has said that there is a shortage of
technical personnel on the one hand and a
growing unemployment on the other
among these employable persons. There
certainly is something wrong with us.
For, this statement that the Prime
Minister has made is absolutely true. I see
a few Indian students who have come
back after being trained abroad and who
want to leave the shores of this country
again to find their fortunes in Canada, in
United States and in other countries in
Europe. There is something wrong either
with the policy of the Government or
there is something wrong in the training
which must be inadequate, which these
young men and women receive.

And this brings us to the problem of
unemployment. [ think the Finance
Minister has under-estimated the
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[Shrimati Violet Alva.] target when he said
that within the next five to ten years he should
find employment for 10 million people. If
rightly considered, I think, on the basis of
population, both in the urban and rural areas,
the task would be to find employment in the
next 10 years for something like 70 to 80
million people. And that is a gigantic task
before the country, a gigantic task for the State
which has pledged itself to become a Welfare
State, conforming to the socialistic pattern. It
has to go ahead and see that not a single
Indian who wants to earn his bread in this
country is neglected or ignored or rejected.

There is a glamour for foreign personnel
even today. Our own technicians have
excelled in their work, but this glamour for
foreigners persists and I feel that until we have
tightened our laws by which foreigners shall
not be employed except on certain conditions,
the situation cannot improve. We do not want
our youth especially the intelligentsia, to
become frustrated. And in a Welfare State, we
shall have to take the additional burden of
finding employment for the seventy to eighty
millions in the next ten years and not only
that, if we are not able to give them jobs, we
shall certainly have to give them in a Welfare
State the wherewithal to live.

Thank you, Sir.

SHRIN. C. SEKHAR (Travancore-Cochin):
Mr. Vice-Chairman, I want to dilate on one
aspect which very regrettably the President
has failed to make any reference to in the
course of his Address. The Government claim
that they have been functioning here on a
parliamentary democratic basis and that
elections to Parliaments and to the
Legislatures have been taking place from time
to time particularly wherever there was
political crisis. But if you take the case of the
ordinary people, particularly the people who
are organising work in the trade unions and
the students'
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organisations, etc., you will find that they feel
great difficulty in functioning through these
organisations  and asserting themselves in
defence  of their claims, under the situation
that now exists.  That is one thing that I want
to bring to the attention of this House and
through this House to the Government of the
country.  Sir, in his Address, the President
has concentrated, particularly in the internal
affairs, on the achievements of the
Government and he has enumerated so many
achievements that Government was able to
make in the course of the last seven years.

But in the course of the same seven years, we
know that our  people have been
suffering from neglect. It has been claimed

that the purchasing power of the people and
their standard of living have been
increasing  steadily in proportion to the

increase in production etc. But as a matter of
fact, the actual life of the common people show
that their standard of living has not increased,
but that they have been actually struggling
to increase their level, particularly the
emoluments which they should get in pro-
portion to what they give to the industry by
way of their labour power and all that. If we
examine the situation that is now being
obtained all over the country, particularly in the
villages and in the industrial centres, we find
that still the same process is going on and that
police rule is going on simultaneously. ~ Not
only it is police rule, but the Congress
organisation which is in power is also taking
the power of the police, taking the law into
their own hands to see that their influence and
power are maintained as against the wishes of
the people. Instead of generalising, I will try
to enumerate certain facts here, for the Home
Department should particularly —understand
what is going on. I would like to know
whether such things are going on, with or
without their knowledge, all over the country.

Recently, in the Travancore-Cochin State
you may be aware of the fact that about a
thousand labour disputes
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and strikes took place. You will naturally
be wondering how it was possible for
such an enormous number, such a
staggering number of strikes or disputes
to take place. But such strikes diJ take
place. Why? Taking advantage of the
industrial as well as the labour policy of
the Government, the employers, not only
the small or medium size employers, but
even the big estate owners like the
British-Malayalam Planters, etc., have
tried to increase the work-load of the
workers and to retrench a part of the
labour force. Then by and by, they cut the
wages which the workers were already
getting. In resistance to this, the workers
have to launch strikes. First protest
meetings are held, then appeals and
implorings, and then finally, finding no
other way out, they are obliged to resort
to strikes. And those strikes are also
absolutely peaceful, they do not resort to
any so-called violent activities for they
resort to peaceful methods only. As I said,
they first make appeals to their em-

ployers. Then they approach the
Government, then they approach the
Labour Department and then the

Conciliation Officer, all these institutions
that are there to deal with labour affairs.
But finding all these efforts to be in vain,
the workers are obliged to resort to
strikes. And these strikes were either
repressed or broken or allowed to be
prolonged for a long time, resulting in the
continued starvation of the workers so
that these workers may be disappointed in
course of time. That is the tactics. In the
Travancore-Cochin State, when the P. S.
P. Ministry was in power, due to the
pressure of the people they did not allow
the Police to meddle with these affairs.

Immediately the Congress made a big
uproar and said that the whole position of
law and order was in jeopardy and that
the maintenance of a peaceful situation in
that area was being jeopardised. They
also said that if the Government did not
take immediate steps the Congress would
be compelled to organise shanti senas
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in order to maintain a peaceful atmos-
phere. Let us see how this shanti sena
works. In Kottayam when the workers of
the plywood factory were on strike, about
20,000 people were staging a
demonstration in sympathy with them.
Without any provocation, a police party
headed by a Circle Inspector of
Kottayam—who was not in the good
book of the people but was liked by the
employers— jumped at the procession
and beat the workers without any warning
or previous notice. If there were any
Communists, they immediately stabbed
them or assaulted them; one man was
stabbed to death and another man is still
in a serious condition in the hospital. In
the High Range there is an estate called
the Malayalam Plantations of which
Messrs. Harrison and Crossfields are the
Managing Agents, in which a strike has
been going on for the last three months.
The Congressmen of Manimala passed a
resolution saying that if certain steps
were not taken, that if the police did not
interfere in the strike, they would
organise a shanti sena to deal with the
situation. They talk as if the problem of
law and order was in the hands of the
Congress and not in the hands of the
Government. About 200 goondas were
organised to attack the workers; they
started attacking the workers. When this
went on for a week, the police had to
interfere and arrest six goondas, who
were leading these attacks on the
workers.

Now, let us see what is happening in
Andhra. The Congress professes that it is
the most democratic organisation and is
running this Government in the most
democratic way and that it is better than
any other Government in any other part
of the world. The other day we heard the
Deputy Minister for Home Affairs
reading a statement read in the other
House in reply to an adjournment motion
brought forth. With all humility I would
like to say that that statement was
absolutely baseless or it was based on
certain partisan reports sent
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[Shri N. C. Sekhar.] to this Government
from the Police or from any other source.
What is really happening is this: I will narrate
certain incidents in illustrating the facts and 1
am prepared to fully substantiate this. I have
got innumerable materials. In the Nallamada
constituency when the polling was going on
ibout 5.000 workers were prevented ;tom
exercising their franchise, not exactly by the
police but by the organised goondas,
organised by the Congress Committee,
particularly at the instance of the Nallamada
Congress candidate. That was done on the
15th and it was immediately reported to the
Prime Minister.

SHRI H. P. SAKSENA (Uttar Pradesh):
How many goondas are there in the State—
the total number?

SHRIN. C. SEKHAR: It is not a question of
the goondas in the State. These are all
goondas employed by Congress leaders like
you.

' SHRI H. P. SAKSENA: I wanted to know
their total number.

SHRI N. C. SEKHAR: I can cite the names
of hundreds of villages like that. On the 14th
February the local Communist Party office
was raided by more than 200 people. The
candidate, Lakshminarayana Reddy and other
leaders who were in the office were beaten up
and the office was smashed up. All the
furniture was broken and the office now is
rendered useless. On the 14th again in the
constituency of Ongole where the deposed
Chief Minister of Andhra, Shri Prakasam, is
contesting, Shri P. V. Raghavaiah, M.P. was
beaten. He is in hospital. He was beaten by
the goondas or by the rowdies employed by
the Congress candidate. His jeep was
destroyed and damaged. On the same day, in
another part of Ongole, another Communist
Party office was smashed up. The Communist
Party in Jeggayapet was also smashed up.
This was organised on the inspiration of
certain  political  propaganda.
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(Interruption.) 1 am not going to yield, Sir.
You can ask questions later. The Congress
Papers, "Andhra Patrika" and "Andhra
Prabha" are encouraging this and they have
given an open call for organising such attacks.
This privilege has been allowed for attacking
Communist party meetings and trade-union
activities under the leadership of the Commu-
nists or any other party outside the Congress.
Similar is the case in Travancore-Cochin.
There are two Papers, "Malayala Manorama"
and "Pauradwani". "Malayala Manorama" is
the organ of those who have the big estates
and banks. This paper has been writing articles
asking people, meaning Congress, to organise
and attack Communists. If such activities were
to be organised by the Communists then the
Preventive Detention Act would have been
used freely and liberally against them. The
present attack, of course, is not like the earlier
movements of 1948 or 50. These are all
sporadic attacks taking place at the instance of
local Congressmen. The inspiration for this
was, of course, taken from the speech of the
Prime Minister which he made at the Ramlila
Grounds. After that speech was splashed in the
Press everywhere, the Congress Committees
and those who profess to be Congressmen
have taken resort to this kind of activities.

SHRI M. GOVINDA REDDY: How does he
account for the Congress and the Communist
Flags flying side by side and Communist and
Congress meetings held side by side?

SHRI N. C. SEKHAR: That way, in our
part, in Malabar, in the District Board the
Communists and Congressmen co-operate
with each other in preparing the Budget and
all that.

THE VICE-CHAIRMAN (SHrl R. C.
GUPTA): I think Mr. Sekhar, it is not necessary
to go into all these details.

SHRI N. C. SEKHAR: There
certain parts where people co-operate.

are
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But here in Andhra, about 200 workers in
the Lingayampetti village, polling booth
No. 41 of Venkatagiri constituency were
forcibly obstructed from going to the
polling station by a group of goondas.

THE VICE-CHAIRMAN (SHRI R. C.
GUPTA) : Are these details necessary?
You may briefly state the facts.

Motion of Thanks on

SHRI N. C. SEKHAR: I am bringing
these facts so that the Government may
take care to see that their professed
democratic rights are allowed to those
common people who are struggling to
exercise their political right. I have
received many a number of letters from
Coorg where a strike is going on in the
Coffee Board Research Sub-station,
Chittahalle. The workers were arrested
batch by batch and were beaten in the
lock-up. The workers have reported that
for each worker, three policemen were
employed to beat them and this process
went on for three days, four days and
even a week. The workers come from
Malabar as well as from Coorg and these
people were taken to Mysore and left on
the road without any food. They have got
their own wives and children; there are
women workers and there are child
workers. Those people were left in the
open and friends had to collect money for
making arrangements for their feeding
etc. This is what is going on in Coorg.
We are going to send all these materials
to the Labour Ministry of the Central
Government. Hundreds of such instances
could be cited but these facts were not

taken into consideration by the
President.
2 P.M.

We feel that it is the duty of the Chief
of the State who takes everything under
his control to see that the democratic
rights of every section of the people,
whether they agree or disagree politically
with the ruling party, should be allowed
under the Constitution, and not allow
some sections to go headlong without
minding the existence of law and order.
That is what [ have to bring to the

108 RSD
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notice of this Government, particularly to
the notice of the Chief of the State that
such things are going on, that the police
is prevalent everywhere and wherever a
strike takes place they take recourse to
lathi charge. Yesterday I received a letter
from Trivandrum. Near Trivandrum there
is a private motor workers' strike. There
is the police station at Kazhakoottam and
the sub-inspector led a party of policemen
and attacked the people in the village
Kataikonam—take down the name of this
village if you want to enquire— and they
attacked each and every household for no
other crime of their* than the crime that
the workers are on strike in defence of
their interests, for increase of wages,
against retrenchment and all that. These
are the things I want to bring before you.
Why these things take place? These
things take place and perhaps they are
commensurate  with  their  socalled
socialistic ideal now promulgated by the
Government. What is their socialistic
pattern? Their socialistic pattern is
allowing a certain section of people to
grow richer and leave the majority of the
people to become poorer and poorer. In
the struggle of the labourers against the
pilferers of the results of their labour, the
pilferers want to keep them suppressed
and oppressed so that they may not come
on their own and assert themselves in
defence of their rights. So these things
take place everywhere. If they have any
honesty of purpose, certainly they must
see that the democratic rights of these
people are allowed and their trade union
activities, whether they be Communist,
INTUC, P.S.P. or any other trade union,
must be allowed and they must be
allowed to have their trade union rights,
which are universally recognised. So also
the peasants must be allowed to organise
themselves because the right to organize,
the right to express, the right to conduct
papers are recognised and allowed under
the Constitution. They must be permitted
and the police must be put under check.
The Government should see that the
Congress Committees are put in their
proper places and not allowed to take
law
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[Shri N. C. Sekhar.] into their own
hands so long as law under this
Government is prevailing. That is what I
want to stress again. With these words I
must regretfully emphasise that this lag
in the President's speech is unfortunate so
far as the fate of the people are
concerned.

[MR. DEPUTY CHAIRMAN in the Chair.]

SHRIMATI PUSHPALATA DAS
(Assam): Sir, unlike my friends on the
Opposition T feel like congratulating
ourselves whose views have been
focussed in the speech delivered by the
first citizen of India. Just now one of my
friends in the Opposition finished his
speech denouncing Congress rowdyism,
how Congress candidates behaved in the
election campaign. In case it is a fact, as a
member of the great Congress Organisa-
tion I feel ashamed of it and if it is
falsehood and if he is making this House
a propaganda ground, I think he must
apologise before this August House for
this false propaganda. Let it be enquired
whether he is right or we are right.

SHRI BHUPESH GUPTA: You ask the
Government to institute an enquiry.

SHRIMATI PUSHPALATA DAS: Mr.
Bhupesh Gupta, while he was quoting
something from Mr. Molotov's speech,
was reading it with such a devotion and
reverence as if he was reading from a
holy scripture. The moment he came to
the President's speech he treated it as
trash. Both these things are somewhat
extreme and do not show a sense of
justice or decorum. The President himself
has said that we must not be self-
complacent and all of us agree with him.
Really we cannot be self-complacent
when so many problems are hanging and
hovering over our heads. Mr. Gupta,
when he doubted the honesty and
sincerity of the President and the part
played by the Government, how they are
endeavouring for peace, when he doubted
it, T also doubt his sincerity when he
speaks on the floor of

Motion of Thanks on [ RAJYA SABHA ]

386

the House. Perhaps he wanted to attack
the President's speech not as a conviction
but as a duty. I am glad, Sir, to quote
from the President's speech; wherein it is
said: "It is for you, Members of
Parliament, to give shape and form to this
hope and to advance the country to its
cherished goal of a Welfare State and a
society conforming to the socialist
pattern."

President's Address

Now the socialist pattern, the definition
of it, has been attacked by many of our
friends from the other side and among the
nominated Members the only individual
who has doubted it is Prof. Wadia. I will
just reply to him as I have understood the
socialistic pattern of society. Is it a new
idea for the Congress? I do not think, Sir.
Since independence Congress is trying to
have a society of socialistic pattern. Now
what do we mean by this pattern? As
everyone has got a particular pattern of
blouse and coat for example. As in Russia
they have got the Stalin pattern of coat in
India we prefer Jawahar coat, because for
our climate in winter and summer that
coat suits us. In the same way even in a
socialistic pattern of society also we have
got our own definition. Our genius has
interpreted that socialism in our own way
to> suit our conditions and climate and
whether we are right or wrong the future
will decide and the whole world will
decide whether we go the right path or the
wrong path. When first Gandhiji preached
his non-violent non-co-operation, he was
criticised as a mad man. It took twenty
seven years for the people of the other
countries to understand what is nonviolent
non-co-operation. In the same way when
bloodshed was going on in Telengana just
to settle the land problem, Acharya
Vinoba Bhave came into the field, he
showed to the world what is non-violent
revolution. Even now he is giving the lead
to all the people, Congressmen and non-
Congressmen in the country and to the
world what is non-violent revolution. In
the same way Congress also in its Avadi
session has passed a resolution
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to affirm its faith in a socialistic pattern of
society. What does it mean? Is it a conflicting
idea? What does it mean? Our new Congress
President Dhebarji has made it clear in his
speech that we want an Indian pattern of
socialism not the western type of socialism,
we want that kind of socialism which will suit
our conditions and in that speech he said that
we have to solve the unemployment problem;
we will have to encourage cottage industries
and I am also glad to find in yesterday's
speech of Mr. Gupta that he also wants
cottage industries to solve the unemployment
problem. So nothing is static in this world.
Even our Opposition, when it suits them,
when they see some advantage in our
approach they support us. I am glad for this
constructive attitude shown by them. I
congratulate Mr. Gupta also for that. Now
what do we want in a socialistic pattern of
society?  More  "employment,  greater
production and social and economic justice
and whether we are aiming at it and whether
we are really coming to that is yet to be seen.
In Congress resolutions it is made clear and
all my friends have gone through those
resolutions, I am sure.

Suri BHUPESH GUPTA: I doubt it.

SHRIMATI PUSHPALATA DAS: Our new
Congress President in his speech has said that
we want certain spheres for these cottage
industries. Really we cannot, neglect either
large-scale or cottage industries. With such a
large population in China and India, in these
two countries we have to encourage cottage
industries and even in other countries also as
the last war explains. For example, let us take
Japan and Germany. These two places were
ruined by the last great war. But Japan could
still thrive on the ruins of Hiroshima because
she believed in cottage industries. She relied
on it. For Germany due to its over-
centralization and its mechanisation and for
all that it took such a long time to come to its
old position.
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Even now Germany cannot compete with
Japan, with its richness and wealth of cottage
industries. So in India also this pattern suits
us. At the same time in certain spheres we
have to demarcate. As far as consumer goods
industries are concerned, we want that there
must be decentralisation and it must be on a
co-operative basis. That will give employment
to many persons and will also increase
production. But as far as key industries are
concerned, we want that there must be
complete control. Now, the question is
whether we are moving towards this. I shall
refer to that portion of the President's speech
where he has said: "My Government have
decided to acquire effective control over the
Imperial Bank of India in order, more
especially, to afford increasing banking
facilities in rural and underdeveloped areas."
Now, I ask: "Is it not a step towards that
socialistic pattern? It may not be a revolution-
ary step but it is a decisive step, no doubt. In a
day we cannot change the whole face of the
country. We have to take a practical view. I
have to add a few more things that have to be
nationalised. We have to nationalise the
insurance companies and banks. That will
support our Five Year Plans and will also
solve the unemployment problem. Then only
we can be self-sufficient without having to
borrow from others. If we nationalise the
insurance companies and the other banks also
then only the high hopes that have been raised
by this resolution on the economic policy of
the Government of India in the mind of the
common people would be satisfied. Their
dreams will come true if these two things are
nationalised and along with that if the con-
sumer goods industries are allowed to start on
a co-operative basis, | think our problem will
be solved to a great extent. I am also glad that
the Imperial Bank money will be made
available in the rural sector. Because it will
help our agriculturists who were suffering all
these days for want of funds and for lack of
proper treatment at the hands of our
Government.
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[Shrimati Pushpalata Das.] The urban
workers are much better than agricultural
labourers. I am sure Mr. Ranga would be
happy that there are some more
supporters for the idea for which he had
been fighting. Sir, if our organisation is
powerful today, it is due to the support of
these poor agriculturists. They are
supporting the Congress and they are
supporting what is true and where there is
justice and honesty. So far they have not
had sufficient consideration from the
Government but now I am glad that the
Government is to acquire effective
control over the Imperial Bank of India in
order to afford them the necessary
facilities with that money.

Sir, I am also very glad to note that two
steel plants are to be put up and it is an
indication of our aim to progress towards
self-sufficiency. We are progressing
slowly but steadily and this is a definite
step towards that goal. In order to achieve
our objectives, to translate them into
action, we have to do certain things which
will revolutionise our society. We know
that we have exceeded many of the
targets fixed under the Five Year Plan. In
the matter of food grains we have
exceeded by about 4- 4 million tons. We
could not have expected this last year. But
with all that we cannot remain satisfied
until the poorest of the poor in the land
realise that they are on the threshhold of
something great, that they are going to get
economic justice. All these social and
economic injustices must be done away
with and that will be the aim so long as
the Congress is in power. The common
man must feel the throb of independence.
And I am sure that this regime will be in
power in future also. The Andhra
elections are going to be over very soon
and I think the dream of my hon. friend
on that side will be a futile dream,
because the Congress is coming there
with an overwhelming majority.

SHR1 BHUPESH GUPTA: How do
you know that?
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SHRIMATI PUSHPALATA DAS: Just
as you know. And to achieve our
objectives, Sir, we want internal as well
as external security. Yesterday my friend
Mr. Dwivedy was talking about Manipur,
Goa and Naga Hills. I do not want to
answer about Goa and Manipur; my hon.
friend Mr. Hegde has answered
about*th8n. But as far as Naga Hills are
concerned, no one has answered. Mr.
Dwivedy asked why could not the
Government of India treat them
sympathetically. Now, what do they
want? They want complete independence;
they want to be out of the Indian Union.
Does he want that we should allow them
to do so? Tomorrow the people in the
Lushai Hills also will ask for the same
thing. Should they also be treated
sympathetically? It is a strategic area.
Can we do that? Are we to liquidate
ourselves?

SHRI BHUPESH GUPTA: They only
want an independent legislature. They do
not want to go out of the Indian Union.

SHRIMATI PUSHPALATA DAS: That
is not the case. What does the resolution
of the Naga National Council say? It says
that they want complete independence.
They do not want to be with the Indian
Union. Now, Jappo Fiso, the Leader of
the Naga National Council till the other
day was pro-Congress at the time when
we went there. But what has happened
after Independence, I do not know. Now
he has become an absconder and he is
preaching so many things. When we went
to Naga Hills he did not come and meet
us. What has happened? It is said that
people who were foreigners wanted to
have the Naga Hills as a buffer State.
Whatever one might say, I do not want to
go into details. How can the Government
of India accede to their demand
especially in- that border area? The
people there have been pampered and
fondled so much that they are off their
head and they want complete
independence. We must be very careful
in these things. Will he, if his party were
in power, accede to
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such a demand? I am sure they will think not
twice or three times but many times before
they come to any decision.

Now to achieve our objectives we want
internal and external peace and so far as this
question of peace is concerned, even the
Opposition will agree with us that India has
definitely given a lead to other countries and
that her stature has been raised to a great
extent through the efforts of our Prime
Minister. The Indo-China problem has also
been settled amicably with the moral support
of India and if we recall past history we know
how India stood on justice because she did not
brand China as aggressorj she did not
participate in that Japanese treaty; she did not
sign that treaty because she felt that the Japan-
ese people would not be getting justice by
signing that treaty. Even today she is trying to
check the use of atomic weapons. The power
of the nuclear weapons is so great that it can
destroy the whole world. All of us know that
international peace today is hanging in the
balance with many countries thinking in terms
of rearming themselves. When in the best
laboratories of the world experiments are
going on as to how to kill humanity India with
her age old tradition is crying halt and
requesting the war-mad world to pause and
think for a while what they are doing. So
India's prestige is high even within this short
period of seven years—we achieved
independence only recently but in prestige
India ranks high, and it is all due to her
dynamic neutrality. This dynamic neutrality
has been challenged so many times by the
Opposition but now I am glad that they have
come to agree with it and one friend in the
other House, Mr. Hiren Mukerji, has
congratulated the Government for this policy. |
am glad that the Opposition has at least agreed
that India has done something in the
international field. So we shall hope that
India's efforts to stop the use of nuclear
weapons will also meet with success and
atomic energy
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instead of being a curse to humanity might be
turned into a boon or blessing for the benefit
of mankind and let our Motherland with all
her majesty, grandeur and sublimity rise high
in the comity of nations with all the pride and
glory that she has been having from time
immemorial.

SHRI T. V. KAMALASWAMY (Madras):
Mr. Deputy Chairman, the country was
looking forward very eagerly to the
President's inaugural Address in the fond hope
that they might hear in his speech the many
pressing problems which confront our country
today and also the solutions which the
Congress Government propose to have for
those problems but I am sorry to say that all
our hopes have been belied because this
colourless and flat speech of the President is
more or less in the nature of an
Administrative Report cataloguing the events
of the past year and not an enunciation of the
principles and policies of the Government for
the coming year.

Sir, the speakers before have referred, and
also the President in his speech has devoted a
great part of his speech to our achievements in
the international sphere. Well and good. Prof.
Ranga has even out-Heroded Herod by
narrating a long list of our achievements in the
foreign sphere. But /tfs® right that our country
should devote so much of its time and energy
to the disputes between far off lands like
Korea, Formosa and Anglo-Egyptian Sudan
and all those things, when the problem of our
own people who are being just now driven out
ol Ceylon is not being attended to? Sir, the
plight of our people, the eight lakhs of Indians
in Ceylon is very miserable today. It is true
that various negotiations took place and some
sort of an agreement has heen entered into
between our Government and the Government
of Ceylon. But not a day passes without an
official of the Ceylon Government, including
their High Commissioner here, making some
kind of a bellicose statement
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[Shri T. V. Kamalaswamy.] saying that
whatever be the agreement arrived at,
they will somehow manage to see that the

majority of Indians do not get Ceylon
citizenship. ~ Sir, at this critical juncture
when more than eight lakh Indians in

Ceylon are being deprived of their citizenship
and are being subjected to all sorts of
humiliating measures, is it not the duty of
our Prime Minister to devote some time to
the solution of this problem which if it is
allowed to proceed at this rate will spell ruin
for our countrymen there? Sir, the
indifference of our Prime Minister to Indians
settled in Ceylon is so great that even though
three months have elapsed since our last High
Commissioner was recalled, he has not cared
to appoint a new High Commisioner in his
place. And what about the hundreds of
people who are  being practically driven
out of Ceylon? They come back uprooted with
their families. They return to India after
along period as practically destitutes. Is it
not the duty of our Government to care for
them, to give them some loans and to do
everything to rehabilitate them in the same
way as was done in the case of  refugees
from Bengal or Punjab?  Therefore, Sir,
I would request the Prime Minister to
appoint a  suitable High Commissioner
immediately and that person should be of
a sufficiently high stature and calibre and of
the highest integrity who will command the
confidence of South Indians—mostly
Tamilians— who are now facing a great
danger in Ceylon.

Sir, the President has painted a very rosy
picture of our economic condition. The facts
are otherwise. Unemployment is rearing its
head and the Government has not done any-
thing to solve this problem. There is only a
vague reference to the Second Five Year Plan.
There seems to be no other schemes for
providing employment not only to the
educated but also to the rural people. I hope
the Finance Minister will make amends for
this in his Budget and he will put forward
some concrete pro-
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posals for providing employment to the
millions of unemployed.

Sir, I now come to the vexed question of
agriculture and rural economy. The position
here also has very much deteriorated. ~ The
sudden and steep fall in agricultural prices
has upset the rural economy and the
Government have so far not put forward any
concrete proposals for stemming this crisis. No
doubt, there is a mention that Government will
buy up all the surplus produce at a price so as
to stabilise the rural economy. Sir, my
friend, Mr. Bhupesh Gupta, gave a long list of
industries and business firms which had made
huge profits during the past years. 1
think his criticism  is not unjustified. Take
the case of the groundnut trade alone. Last
year, Sir, there was a sudden fall in the price of
groundnuts, from about Rs. 200 per candy
to about Rs. 100 per candy—a fall of fifty per
cent. The Agriculture Ministers of Andhra
and Madras made representations that
something should be done to step up this price.
They wanted that an ad hoc export quota of
groundnuts should be allowed so that the
poor groundnut grower can get better prices
for his produce. But the Government would
not do so. They wanted to favour the
manufacturers of Vanaspati and the big soap
manufacturers. Therefore, these in-
dustrialists are enabled to buy the
groundnuts at half the price of the previous
year. But they did notreduce the price
of their Vanaspati. Therefore, they were
enabled to make huge profits because of this
action of the Government which has favoured
the capitalists.  Sir, this is only one instance.
The other instance will be that of the
sugarcane grower.  Only this morning the
Minister for ~ Food said that if it is not
profitable for the sugarcane grower to
grow cane, why should he continue to grow
it? He says, they are getting better price than
the other agricultural products and,
therefore, they are still persisting in growing
sugarcane. If only he will refer to the profits
made by the sugar factories in South India, he
will
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find that there are factories which have made
in a single year profit up to forty per cent, of
their paid-up capital, whereas the share capital
needed today for a thousand ton factory is
only about a crore of rupees, I know the
balance sheets of two or three factories where
they had made forty lakhs of rupees every
year-last year and the previous year. I hope
that our Food Minister would do something to
cut down the profits of these sugar factories
and see that the growers also get a fair price
for their cane. Both these instances show that
the cry of a socialist pattern is a mere slogan
and that when they carry out their policies
they will somehow see that the poor man does
not get his due.

Motion of Thanks on

Sir, I come next to the handloom industry. I
was very anxious to hear from the President as
to what his Government propose to do for the
handloom industry. The Kanungo Report is
before the Government for the past four
months. The Report is absolutely one-sided
and merely represents the view of the
millowners. It is even said that the Textile
Commissioner prepared the Report and it was
typed in the office of the Minister for
Commerce and Industry. Whatever it be, the
entire handloom industry, the weavers, have
not only been neglected, but they are sought to
be stifled and extinguished. The interests of
ten million handloom weavers and their
dependents have been ignored. If the
Government of India implements the Kanungo
Report, they will be able to do what the East
India Company and the British Government
could not do in 150 years—they would have
buried the handloom industry five fathoms
deep. And the Government of India will soon
be haunted by the spectre of unemployment
among these ten million people. Hence I very
strongly request the Government to shelve this
Report and not to implement it. Where the
anxiety and the feelings of the Government lie
can easily be found out, because only
yesterday the Deputy Minister for Commerce
and Industry would not
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even allow the Report to be discussed before
the Government came to a decision.

Sir, the President has drawn attention to the
new steel factories about to be put up in the
country. I take this opportunity to record the
protest of South India that they have been
neglected in the matter of the new industries.
Various journalists have reported that there
are vast deposits of iron ore in Salem district
which can be used in conjunction with the
lignite of South Arcot for setting up a steel
plant. As for lignite, the Government have
now received the report of the technical
consultants for four alternative schemes. I
would stress upon the Government that they
should lose no more time in choosing that
scheme regardless of the capital cost involved
which will give a greater return and soon
implement the lignite project. There is one
more point, Sir. The Government of Madras is
pressing upon the Government of India for the
setting up of an aluminium factory which can
exploit the bauxite resources in full. Sir,
unless there are going to be set up some
factories also in the South, there is bound to
be some trouble in the future.

Sir, I now come to the last point. I was
very sorry to hear this year the President
speaking in Hindi first and then in English.
As we have just started learning Hindi, we
would have appreciated it better, if we had

the English version first, and then the
Hindi version of the Address..............
(Interruption).......... Sir, I am now

concluding by saying that the nation is tired of
new slogans and catchwords such as 'land
reforms' and 'socialistic pattern of society'.
Our masses expect some concrete mani-
festations of the Government's policies. It is a
pity that the Avadi resolution on socialistic
pattern of society is more a dead letter than a
reality. The nation is marching ahead, and the
Government will be left behind if it does not
keep pace with the developments that are
taking place.
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DrR. RADHA KUMUD MOOKERIJI
(Nominated): Sir, I wish to add my
humble voice to the chorus of applause
and general approbation which have
greeted the President's Address to both
the Houses of Parliament. In this
connection, Sir, I am sorry to say that [
do not agree with my fellow nominee of
the President in this House, Maj .-
General Sokhey, who said that he did not
find that this practice of having the
President's Address to both the Houses
once a year had any value. On the
contrary, | think, and I think that all the
hon. Members of this House will agree
with me, that this procedure gives us
indeed a valued privilege which we may
utilise in having our own observations on
the state of the country during the year.

Now, Sir, I come to certain points in
the President's Address, not in any spirit
of criticism, but only by way of making
certain observations, which could be
considered by the Government who are
responsible for the Address.

First of all, Sir, there is a reference
to the code of international conduct
which, in my opinion, follows the aim
of world peace, namely, the doctrine
of Panch Shila. And, I think, that is
to the great credit of our Prime Min
ister, who will no doubt go down in
history as the promulgator of this
doctrine of universal peace. I also
think that he has really achieved a
very great political act of statesman
ship in being able to convert a totali
tarian State, the People's Republic of
China, to an acknowledgment of these
principles......

SHRI BHUPESH  GUPTA:
principles of about 30 years ago............

DrR. RADHA KUMUD MOOKERIJI:
...... the principle of peaceful co-exist
ence. However, I am coming to
that

MR. DEPUTY CHAIRMAN: He is a
historian, Mr. Gupta.

Dr. RADHA KUMUD MOOKERIJI: T
am giving you the full history. I
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think that our Prime Minister deserves all
praise for his singular feat in converting a
totalitarian State like the People's
Republic of China to one of the doctrines
of the Panch Shila, namely, co-existence.

President's Address

SHRI BHUPESH GUPTA: I think the
hon. Member forgets the history.

Dr. RADHA KUMUD MOOKERII: 1
say it with full knowledge of the facts of
the case. I think the hon. Members would
be surprised to find, if I tell them, that this
is a negation of the fundamental principle
upon which every totalitarian State rests.
These totalitarian States will never allow
co-existence, within their own domestic
jurisdiction, to all the different groups and
parties, as they are not allowed to
function in opposition to the Government
of the day. Therefore, so far as their
domestic jurisdiction is concerned, there
is no question of co-existence. On the
contrary, the fundamental principle of a
Communist Government is that all
individuals must sacrifice themselves
completely to the interests of the State,
and the State will have complete
uniformity and regimentation of thought
in the country, so that no group or party
will be allowed to function in opposition
to the Government of the day. Therefore,
Sir, I do not know whether the non-
Communist world will be able to take this
transformation of the Communist power
in a spirit of trust and optimism, because
a Communist State that does not allow
co-existence within its own domestic
sphere may not be completely trusted to
observe their principles in the sphere of
international politics, and, therefore, I
think it is only due to the influence of our
great Prime Minister that such a feat of
statesmanship has been accomplished.

Now, Sir, there is a reference to
Tibet in the President's Address.
Although Tibet now figures as a colony
of the Chinese Communist Empire ...........
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SHrt BHUPESH GUPTA: What is
this, Sir? Is the hon. Member speak
ing from history when he says ..................

DrR. RADHA KUMUD MOOKERII:
In spite of this transformation of
Tibet into a province of the Chinese
Empire, we Indians must all recognise
that in the domain of thought and
culture  which India has built wup
since ages in that strategic territory,
Tibet is an integral part of India, and
the entire culture and civilisation of
Tibet derives from India................

Surt  BHUPESH GUPTA: Tomorrow
you will say that the United States
belongs to..........

DRrR. RADHA KUMUD MOOKERIJI: It is
on record how hundreds of scholars, post-
graduate scholars from the University of
Nalanda were working as exiles in that snowy
land of Tibet only to give to Tibet the message
of Indian thought, and to introduce to Tibet
the Indian religious institutions. Therefore,
Tibet must always remain as an integral part
of the cultural world of India. Now, this I
mean in a political sense also, because my
object in bringing out this point is to see that
there may be free intercourse between India
and Tibet, and free commerce and cultural
intercourse, that has been going on throughout
the centuries between India and Tibet.

Now, there is reference in the Address to a
very difficult and delicate and controversial
topic, Formosa. As a student of politics, I can
only say that this is a very controversial issue
and it is necessary to remember that there is
not only one side to this question. There are
other standpoints also which are shared by
some of the greatest powers of the world like
the
U.S.A., the U. K., Canada, France and then
Australia and New Zeland. I think we should
not be obsessed by only one side of the
question. Again our Prime Minister has tried
to
solve this problem by his
acceptance of the suggestion

generous
that,
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when the issu, is discussed at a conference,
Formosa as a State may be represented in
some form or other. This great concession
will, T thinkj serve to solve this very
complicated issue.

SHrR1 BHUPESH GUPTA: May L know
whether it is a fact" that the Prime Minister
said that Formosa as a State might be
represented?

DrR. RADHA KUMUD MOOKERIJI: I do
not have before me exact words that he used,
but I think the Prime Minister has stood out as
a maker of world peace by his very, very
generous suggestion that representation might
be given to Formosa in some form or another
in the Formosan pourparlers, as this will lead
to world peace or at least peace in the Pacific.

Now I come to the economic aspect of the
President's Address. There also I think that the
President has laid more stress upon the
improvement in production in the country, but
I cannot but take advantage of this opportunity
to apprise this House and the country of some
of the dire economic realities of the situation. |
have in my hand a very authoritative
document called 'Economic Development and
Stability' which was submitted by the mission
of the International Monetary Fund to the
Government of India. Now, the very first
sentence of this report says:

"The basic economic problem of India is
the widespread poverty of its people. The
standard of living of the people of India is
amongst the lowest in the world. In a
country in which the greater part of con-
sumption of the poor consists ol
foodgrains and cloth, the amount of these
goods consumed per capita may be
regarded as a reliable In. dication of changes
in the standard of living. The per capita
consumption of foodgrains and of cloth is
lower now than before."

i.e., in pre-war times,
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[Dr. Radha Kumud Mookerji.] In this
connection I should like to place very briefly
before you certain statistics and I am glad
that the Minister for Food and Agriculture
is present now in the House. = What matters
most is not production but the effecs that
increased production have on the masses in
raising the standard of their living. As
regards the consumption of food, the situation
continues to be as desperate and unsatisfactory
as before. A balanced diet including all
items should amount to about 48 ounces per
head. It is upon a balanced diet that the
national physique of the country depends.
Indians can have only 25 ounces, roughLy
about one-half of a balanced diet. Then,
again, although agricultural production has
gone up to a very remarkable extent, still that
fact cannot be gainsaid that the standard of
Indian agricultural production is extremely
low. For instance, the average yield of
paddy per acre per year amounts to 1,050 1Ibs.
in India against 4,250 Ibs. in Italy and 3.580
Ibs. in Japan. This is the situation with
reference to one of the primary requisites of the
people, namely food. The standard of life
has gone down also in regard to many other
matters. ~ Talking in terms of science,
especially the science of nutrition, I find that
the U.S.A. is giving to each citizen food in the
form of 3,160 calories, the U. K. is
giving 2,900 calories and even Western Ger-
many gives as much as 3,070 calories, but in
India it is less than 1,500 calories.
How can you hope to build up the country on
the basis of this colossal insufficiency of food
and  nutrition? It is time that the Government|
should prepare statistics to show how the
standard of living is being modified by our|
programmes of production. Now that report to
which I have referred, viz., that of the mission
of the International Monetary Fund, states that
we must assess the degree  of progress
achieved in regard to the standard of living of]
the people by referece to the primary requisites,)
viz., food ahd cloth. As regards cloth the
consumption per head in India amounts to 10
yards per annum as against 64 yards in  the
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US.A,, 35 yards
yards in Japan.

in the UK. and?22

SHRI H. C. DASAPPA: Which year?

Dr. RADHA KUMUD MOOKERIJI: T am
coming to that also. Our prewar record of 16
yards per head has dwindled down to 10
yards. I have got the latest figures from some
of the textile authorities. They say that the
average consumption in India now is only
about 10 yards. Some say it has risen to 13
yards, but that is not the matter. My point is
that the Government should kindly consider
that mere statistics and records of our
production activities will not suffice to give a
complete picture of the economic life of the
country. The economic life of the country
must be assessed in terms of the amount of
consumption of the necessaries of life. I would
be very glad to be corrected if I can be shown
a higher figure of consumption.

SHRI H. C. DASAPPA: It is over 15 yards
now.

Dr. RADHA KUMUD MOOKERIJI: I
doubt it. I can show you a very authoritative
document issued by the textile industry itself.
It has never exceeded 13 yards.

Now I have given you sufficient idea as to
the lines on which the direction of thinking in
the country should proceed. Now rapidly
speaking, I think that I may give certain other
consumption figures. Now paper, as our
friends know, is a great vehicle of culture. The
consumption of paper per head in the United
States is about 350 Ibs. and m India it is hardly
50 lbs. I shall be very glad to be corrected and
to see that my figures are all wrong because I
want to have a more rosy picture of the actual
condition of the people. In that connection I
think that the real reason why the people are
not able to command the necessaries of life is
this that the standard of work effort in India is
also extremely low. For instance, going back
to the textile industry, I find that while the
United



403  Motion of Thanks on [ 24 FEB. 1955 ]

States labourer can handle 1,500 to 2,100
spindles and the Japanese labourer 1,600 to
2,400, an Indian can handle only 380. As
regards looms, there are 60 automatic looms
and spindles per labourer in the U.S.," and 30
to 48 in Japan, and in India where ordinary
loom is operated, only 2 looms are operated
daily. That is really the reason why we are
unable to provide the country with an ample
measure of all the necessaries of life. I would
not go into all the luxury goods like motor
cars. In U.S.A. 1 man in 4 has got a car, in U.
K. 1 in 16 and in India 1 in 1,000. Petrol
consumption in India is 4 gallons per head per
year, in U. K. 71 gallons and in U. S. A. 520
gallons. The number of vehicles on road in
India is 3 lakhs, in U.S.A. 5 crores. So I am
not at all in favour, as my friend says, of these
luxurious conveyances but I think they throw
seme light on the dire economic conditions
through which we are passing and therefore
my conclusion is this that perhaps Government
might publish side by side with statistics of
production, statistics of consumption throwing
light upon the improvement in the standard of
life of the masses.

SHRI KISHEN CHAND (Hyderabad): Mr.
Deputy Chairman, when discussing the
President's Address, we have got to keep in

view that it is a record of the
achievements of work done in the
past  year  and the programme for the

coming year. I don't deny for one moment
that India, a big country, has made some
progress during the past year and that it will
go on making progress in the years to
come. This is an undeniable fact and yet we
have got to examine the pace of progress.
You know in the Five Year Plan it has been
stated that in 27 years, the national income
will be doubled. This will give you an idea
of the rate of progress and if this rate of
progress is continued, we will be left far
behind in the race of progress. It is not the
question of making some progress. The
whole point is that we must progress at a
sufficiently fast and rapid pace. It is after
all  not slogans that are going to advance
the
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country but actual hard thinking and strong
measures to be adopted in our social economy.
The President has slated that it is for
Parliament to de-vtee ways and means for
attaining a Welfare State of a socialist
pattern. I have been reading the articles written
by the hon. Prime Minister since 1930 on
socialism and I submit that he is trying to
follow the policy of mixed economy, trying
to  evolve anew policy of mixed economy
which is not possible. I will try to submit to
you that by a socialistic economy we mean that
the means of  production, that all factories
which involve the employment of  other
people should be in the hands of the State,
that any production which is carried on by the
individual himself or by his family may
remain in his possession but if that person
wants to employ somebody else, the means of
production should not be in his power but it
should be in the hands of the State. I will clari-
fy it by saying that if a man has got 5 or 10 or
50 acres of land and if he is tilling it himself by
his own labour, he can certainly have that but if
he wants to till even 10 acres with the help
of somebody else, he has no right to it. If a
man has got a small cottage industry, a small
factory where he and his family are working, he
is at liberty to do so, but if he wants to employ 5
or 10 people from outside, he will not be
permitted to do so.  In a socialistic pattern of
society all means of production will be in the
hands of the State except in so far as that;
production is carried on by the individual by
his own effort.  This is the definition of
socialism. The other sidte of it is capitalism
where the means of production may be held by
shareholders who may be very large in number,
and that there may be all sorts of controls by the
State about management and the rights of
labour. Irrespective  of  all that both the
systems have got some meifts and certain
disadvantages but in a backward country, in an
underdeveloped country, if you want to have a
planned economy, if you want  to increase the
production at a faster rate than in the normal
course, there is I only one side and that is the
socialis-
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[Shri Kishen Chand.] tic pattern. The hon.
Prime Minister has tried his level best during
the last 7 years to evolve this scheme of mixed
economy and he has failed utterly, to the cost
of our country, to the cost of our labourers, to
the cost of our consumers. Because that system
of economy is not possible. In a competitive
economy the idea is thart of the survival of the
fittest. You have a large number of factories
cropping up. A factory which is efficient
would survive and the inefficient factories
would disappear. Now, our Government, under
the labour laws, must keep the labour
employed and therefore must prop up even the
inefficient factories. That is one side of it. On
the other side the Government is putting up
factories which are competing with the private
sector and! the result is that in certain fields
there is over-production and in others there is
under-production, that the cost of production
goes up and the net result is that consumption
is not keeping pace with production. I submit
to you that it is not possible— and no
economist has been able to evolve a suitable
plan for a mixed economy where the private
sector and the public sector can be so
harmonised that production keeps pace with
consumption, that production is brought up to
maximum level at the lowest possible cost,
Such a synthesis is not possible and in his
effort for the impossible the Prime Minister is
running after a delusion and the result is that
our country is suffering the consequences of
that effort and attempt by the Prime Minister. 3
P.M.

Sir, I would have been happy if instead of
giving a vague sentence about a Welfare State
on a socialistic pattern, the Government had
made it clear that they would have a Welfare
State on some other principle. I do not say
that some other system would be workable,
but this type of a half-hearted attempt, this
type of trying to reconcile the two systems is
not workable. One example of it can be given.
Only six months back, the Finance Minister
stated that the Imperial Bank would be
nationalis-
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ed. The statement meant that so many banks
which have some sort of contacts with the
State, the Hyderabad Bank, the Bank of
Baroda and so on, will all be nationalised and
converted into State Banks. But what
happened? Some pressure is brought on the
Finance Minister or the Prime Minister and
the wording is changed from "nationalisation"
to "effective control", permitting up to 49 per
cent, of shares to be kept in private hands and
possibly 51 per cent, in the hands of the
Government. The question of the other State
Banks has been put in the cold storage. I have
given only one example to show that mere
profession, mere statement about socialistic
pattern is not enough. As a grain of rice is
tested in the pot, similarly the profession of
the Government will be tested by the fact that
have gone back on their recent statement.

Sir, we are going to put up a .few steel
plants. They are going to be State-owned steel
plants and we have got steel plants owned by
the private sector. So there will be
competition between the two and I am sure
the result will be that the cost of production of
steel in the Government-owned steel plant
will be higher than that in the plant under the
private sector and in that unhealthy competi-
tion, the Government will lose heavily and the
poor tax-payer will have to shell out its hard
earned money to make up the loss.

Sir, I leave this socialistic pattern for the
hon. Congress Members to carefully examine
it and search their own hearts and they say
whether they are sincere believers in it and
whether they are sincerely following a policy
to achieve that ideal.

I come next to the question of self-
sufficiency in food. We are boasting about
this self-sufficiency in food, as if this self-
sufficiency has been achieved by any act of
the Government. The great river-valley
projects are still under construction and not a
drop of water has gone to irrigate an acre of
land anywhere in the country which might
have increased the production
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or yield. The production has increased entirely
because our poor peasant has put in his very
best effort, has used the manures lent to him
by the Government as Taccavi loan. He had
taken a lot of liability on himself in order to
produce more food grains and what is the
reward that he gets? The reward to him is
lower agricultural prices. He is under debt to
the Government for his Taccavi loans. He is in
debt with the co-operative society and he is in
debt with the bank. With all this debt he has
produced more food grain, all in the hope that
he will get more money and repay his loans
and improve his standard of living and
purchase some things that he needs and so on.
Instead of being able to do that, the reward
that he actually gets is lowering of agricultural
prices. These prices have been allowed to go
down to an unremunera-tive level. The result
is that he will not be able to repay the Taccavi
loans. If the Government recovers that loan
from the poor agriculturist, you will see a
large number of evictions and large number of
lands confiscated. If the Government does not
recover these loans then it means that really
the Government is indirectly subsidising for
this reduction in the agricultural prices. That is
why I always request hon. Members on the
Government benches to carefully think out
these things. Simply shirking the problem will
not solve it.

Sir, 1 visited two or three N. E. S. blocks
situated in Hyderabad. You will be surprised
that an N. E. S. block of a hundred villages,
with a population of a lakh of souls gets Rs.
8.5 lakhs of which Rs. 5 lakhs is loan to be
recovered from the people, Rs. 1:5 lakhs goes
to the officers of the project which leaves only
a balance of Rs. 2 lakhs for 100 villages
spread out over a period of three years. That
amounts to giving 10 annas per year per head
of the population. And then you say, you have
done a wonderful thing, that you have set up
so many N. E. S. blocks. I would humbly beg
of hon. Members to kindly go into the
arithmetic of it and carefully see what
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is the amount that is actually being given to
the agriculturists in these N. E. S. blocks
which is not recovered from them. They are
actually being given 10 annas per year per
head of population Sir, we have a very fine
peasantry in our country, a peasantry which
has worked hard on the land for centuries.
And the reward that our Government has
given them by means of their policy is the
ruination of the peasantry. Sir, [ was surprised
to see the enthusiasm they have, the great en-
thusiasm with which they build roads with
voluntary labour with which they build
schools with voluntary labour. They are
prepared for hard work. But the Government
gives only 10 annas per head of population per
year and still feel that they have done a
wonderful thing.

Sir, you should know the suffering that is
being inflicted on the agriculturists by this
reduction in the agricultural prices. I happened
to go to an area which was producing sugar-
cane and they were converting that cane into
gur, because there was no sugar factory
nearby and though they have been asking the
Government to start one, nothing has been
done to set up a sugar factory there. And will
you believe it when I say that the price of gur
has come down from Rs. 40 per maund to as
low as Rs. 7 per maund in that area? I have
got the statistics and facts for that particular
area. From Rs. 40 per maund it has come
down to Rs. 7 per maund which is even below
the cost of production. And the result is that
the people are heavily in debt and they do not
know what to do. Therefore, I was saying that
the Government, when they speak through the
President in the Presidential Address, must be
careful not to mislead the people by slogans
only, but they should do something concrete
for the great mass of the people who live in
our villages and who are the real backbone of
our country.

Sir. it is a well-known fact that the
community projects are just cleaning
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[Shri Kishen Chand.] up some roads or
putting some drains here and there; but the
common people continue to live in mud huts,
in huts without any ventilation and without
any filtered water supply, without electric
light or any other amenity of life. This
morning at question hour, the Minister for
Health gave out that in this vast country of
five lakh villages, at two places, they are
going to experiment on the supply of filtered
water. What a creditable performance on the
part of our Government, that out of five lakh
villages after seven years, they have now
selected just two places for making an
experiment on the supply of filtered water for
the villagers.

Surl H. C. DASAPPA: That is only under
that particular scheme.

Suri  KISHEN CHAND: It has been
thought of only under that scheme, not
anywhere else. I will be very glad if the hon.
Minister says that out of five lakhs of villages
two lakhs will be supplied with filtered water.

SHRI A. DHARAM DAS (Uttar Pradesh):
That is the next step.

Sur1 KISHEN CHAND: Prom two villages
we will jump to two lakhs of villages.

SHrRl S. N. DWIVEDY: You will
experiment for another eight years.

SHrR1 KISHEN CHAND: For two or three
years the experiments will go on; after that a
report will be submitted which will be
examined and studied by the Government.
Counter proposals will be submitted and
finally they will be shelved, put in cold
storage.

SHrI K. S. HEGDE (Madras): What did
you do in nine months in Travan-core-
Cochin?

SHRI KISHEN CHAND: I have gone to
villages and have seen with my own eyes the
women of the villages going morning and
evening to the village pond'm to bring water,
the dirty
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water. They bring that dirty water home. What
happens is that when they go to collect water,
they put their feet in the pond. This putting of
their feet in the pond disturbs the water and all
the dirt gets mixed up in the water which they
collect. This dirty water is brought and it is
drunk and used for every household purpose.
With this record, you come round and say that
you are going to set up a socialistic pattern of
society. I leave it to the hon. Members to
decide for themselves.

In the matter of cottage and small scale
industries—I will have occasion to refer to
them in detail later on— the Railway Minister
has taken some steps which are going really to
kill all the cottage and small scale industries.
He is going to increase the freight charges for
industries which are going to send small
quantities. We pay lip sympathy and we are
very eloquent and say that we want to en-
courage cottage and small scale industries but
what steps are we taking? Production in steel is
going up; production in cement is going up.
Production of big scale industries is going up.
These industries employ only about 3 million
people but what about the small scale and
cottage industries which employ 12 million
people? Their production is going down. No
statistics are kept; hon. Members do not know
anything about the cottage and small scale
industries; but the production in these sectors is
going down and the net result is that the total
production in the country is going down.
Production is slowly and gradually going
down; small factories are being closed down
and people are reverting back to their villages,
to the small bit of land they had, to some how
eke out a living. I do not know what they are
going to do.

Several hon. Members have spoken about
the prestige that our country carries in foreign
countries and they feel very proud when a
foreigner vi«it« our country and writes a
report. They think that they have got a
certificate from a foreigner. They think
that
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their country is progressing and that their
country is being compared favourably with
Togoland, with Iraq and with Iran, when the
foreigners have said that India is making much|
more progress than Iraq or Iran. I suppose hon.
Members feel very proud when such a
certificate is given to them; they think that
they have the privilege and the honour of
being compared with the backward races off
this world. I suppose they think that if it ig
stated that Indians do not live on trees but that]
they have got houses, we shall be very very
happy. What is the prestige of our country|
outside? Do you think that an Indian is
permitted anywhere in the world in any|
country to immigrate and to settle down there?
Do you think that Indians are permitted in|
Australia? While the Australians will be very|
glad to get any number of people from the
United Kingdom or from the United States of
America, will they permit Indians to go and
settle down in large numbers in Australia?

SHRIH. P. SAKSENA: Just try it.

SHRI KISHEN CHAND: I do not want to
be insulted. I leave it to others who think that
they have got a certificate from the foreigners
to go there and settle down.

SHrI K. S. HEGDE: On a point ot
information, Sir, what is the relationship
between development of our economy and
the immigration policy?

PROF. G. RANG A: It is about the foreign
policy.

SHRI K. S. HEGDE: You are jumping from
point to point.

SHRI KISHEN CHAND: If you listen one
more minute, I will explain all that. We are
very proud of the Panch Shila. I am also very
proud of Panch Shila. They are fundamental
principles and I am proud that our
Government has supplied those principles but
when it comes to following and adopting
them, I beg to submit, Sir, that the hon. Prime
Minister does not interpret them
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fully. The whole question is of colonialism.
Has the hon. Prime Minister got the courage
when he has enunciated the principle of the
Panch Shila to say that Hong Kong is a colony
of the U.K.? Has he got the moral courage to
say that the U.K. has no right and no
justification to be in Singapore, to be in
Malaya? When you declare certain principles
you must have the moral courage to stand up
to them. Just enunciating a principle and
being a happy middleman praising this side
and that side, is no good.

President's Address

SHRIH. P. SAKSENA: Hong Kong is not a
part of India and, therefore, the Prime
Minister of India does not come in.

SHRI KISHEN CHAND: I wish the Prime
Minister never interferes in other's affairs,
does not say anything about Formosa, does
not say anything about Indo-China. Indo-
China is not part of India and why does the
Prime Minister say anything about it?

SHRI H. P. SAKSENA: To solve the
problem.

SHr1 KISHEN CHAND: I do hope he will
also solve the problem of Hong Kong and the
rest.

MR. DEPUTY CHAIRMAN: Wait, wait.
Mr. Saksena. You will have your chance.

SHRI KISHEN CHAND: The whole thing is
that we try, in our politeness and in our
excessive desire to satisfy everybody, to say
nice things to this side and nice things to the
other side and in social life a man who is full
of praise for everybody is generally liked but
never respected. This is our attitude in
international affairs.

I will now come to two more points about
which I have sent in amendments and they are
unemployment and education. Regarding
unemployment, all hon. Members have
already spoken. The unemployment problem
is increasing in this country. Even if we take
50 per cent, of our population to be available
for full employment, we
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[Shri Kishen Chand.] have the colossal
figure of 180 million people to be found full
employment. What steps has the Government
of the day taken to achieve that figure of em-
ployment except opening a few employment
exchanges where people's names are
registered but no employment is ever found?
The seekers come and go but the people
continue to suffer by this unemployment.
Until and unless that fundamental principle of
a Welfare State on socialistic lines, on
socialistic principles, is adopted, the problem
of unemployment cannot be solved in this
country. It is not by slogans that you can find
jobs for 180 million people in this country. It
can only be by proper planning; we have
wasted eight years of independence in just
toying with the idea between capitalism and
socialism.

With regard to education, we are very very
keen to evolve a national system, but one man
gets up and talks about basic education, and a
committee is appointed. For two years the
committee goes about its work and then
submits a report. The Government then
considers that report for two years and then it
is shelved. That has happened with Dr.
Radhakrishnan's  Report on  University
Education. This is going to happen with the
Secondary Education Committee Report and
the pattern of education goes on on the old
basis with minor adjustments here and there,
sometimes on the right lines and sometimes on
the wrong lines. The fashion and the craze
nowadays is to change the B.A. degree course
from four to three years by transferring one
year to the Secondary school course. I asked
the Parliamentary Secretary several questions
at question time to ascertain about the extra
cost that would be involved. No consideration
has been given to this aspect, there was no
answer because Government has not really
studied that aspect of the question. If we go on
drifting In our educational policy, what is
going -to happen to our young men who come
mout with B.A. degree, after entailing
tremendous expenditure on the part of
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their parents? Consider the case of a parent
who is earning Rs. 100 a month and who is
required to spend B,s. 60 or Rs. 70 per month
on the education of his son? After this
expenditure, the son gets his B.A. degree and
roams about from office to office in search of
employment and possibly, after waiting for
years, he may get a job on Rs. 50 per month.
Is that the prospect that you are going to offer
for the young men of our country at the same
time expecting discipline and hard work from
them?

Sir, I am completely disappointed with the
Address of the President. I find in it platitudes;
I find in it good ideas and slogans but in
practice, it is a dismal failure. There has been
some progress but it is so insignificant that at
this rate our country cannot attain the ideal of
a Welfare State.

SHRI H. P. SAKSENA: Sir, I deem it a
proud privilege and a matter of great pleasure
to support the Resolution of Thanks to the
President for his having consented to address
the two Houses of Parliament on the 21st of
this month, moved by my friend Dr.
Subbarayan and ably supported by another
eminent Member Dr. Raghu Vira.

I may be permitted to make just a few
observations in reply to some of my hon.
friends, and particularly to my hon. friend Dr.
Mookerji. He drew, in my estimation at least,
not a very rosy picture of the state of affairs in
the country and he said that it would gladden
his heart if a more rosy picture could be
drawn. Now that distressing picture that he
drew was, in a sense, unconsciously perhaps
whittling down the achievements that the
President had enunciated in his Address and
therefore in order to gladden the heart of my
hon. friend I would request him to look upon
me and draw a fund of optimism from my
humble self. I am an optimist of optimists and
I look upon the achievements made by my
country as a harbinger of still greater
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achievements that are
country.

in store for our

To my hon. friend Mr. Kishen Chand I
would simply say that he should take
measures to set right his confused state of
thinking. He has been certified to be a speaker
who contradicts himself in one speech more
than half a dozen times by the hon. Ministers,
many of them, and therefore he gave us a
specimen of the same confused state of
thought at this time also. In one breath he
would recommend nationalisation of industry;
in another breath just the opposite of it and so
on and so forth. Sir, one humble question I
very respectfully want to put to those who say
that the rich are getting richer and the poor are
getting poorer. I may pick out any hon. Mem-
ber of this House, any ordinary Member—I
am not talking of the moneyed men—Sir, and
enquire from him whether his income before
he became a Member of Parliament was more
than Rs. 400 a month and Rs. 21 a day during
the period of the sessions of Parliament. Now
this statement was made by my hon. friend
Mr. N. C. Sekhar today and I am referring to it
and I would.be very glad to know that his
monthly income before he became a Member
of Parliament was more than that sum that I
have just now stated.

Sir, I extend my wholehearted sympathy to
those friends who have tabled amendments to
the motion of vote of thanks, each of which
begins with the word 'regret' which shows the
regretful state of mind that has taken pos-
session of these friends, the moment they went
through the President's Address. It is no
pleasure to find a friend in a state of sorrow
and grief. They are very much distressed and
perturbed by reading the President's Address
because in each and every amendment that has
been tabled, the wording of the amendment
begins with "but regret". So far as the
President's Address is concerned, it is all right,
but still the movers of the amendments say
"but regret". Now this regret is 108 RSD

[ 24 FEB. 1955 ]

416

a matter for which I am entirely in sympathy
with them and therefore I extend my
sympathy to them. I hope something could be
done for these friends so that their sorrow
may be diminished.

President's Address

Suri V. K. DHAGE (Hyderabad). By your
regretting it further?

SHRI H. P. SAKSENA: Now a word with
regard to the use of the English language, S,r,
"socialistic ~ pattern of society". That
expression which finds a place in the
President's Address has proved to be a
bugbear to many friends. They are absolutely
perturbed, they are horrified as to why that
"socialistic pattern of society" has been
incorporated in the President's Address as if
this expression was the exclusive monopoly of
somebody else. My friend Mr. Kishen Chand
thinks like that because”perhaps seems to feel
that it is he and his party alone who are
entitled to have a "socialistic pattern" of life
and to be termed and designated as socialistic
believers in the administration of a certain
country and others have absolutely no right.
Now the President, as I have understood his
Address, has been careful enough to avoid the
use of the expression "Socialistic State", but
he says that the State that India envisages in
the future will be based on the pattern of
socialism. It does not say that it will be a
socialism like the socialism of the U.S.S.R. or
for that matter of any other country. We have
got our own ideas and our own views regard-
ing socialism and therefore we will model and
prepare our society on that socialistic pattern.

Sir, I invite the attention of my hon. friends
to article 87, clause (1) of the Constitution.
That article requires the President to address
the two Houses of Parliament meeting in a
joint session at the commencement of the first
session of each year. Now our gracious
President did not commit any sin by agreeing
to address the joint session of the two Houses
of Parliament on the 21st of this month
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[Shri H. P. Saksena.] <»nd giving us a
message reviewing in broad lines, not in
detail, the activities of the Government during
the last twelve months and expressing some
hope and some faith on the basis of those
achievements for future. Now, Sir.....

SHRI P. S. RAJAGOPAL NAIDU
(Madras',: Whenever he chooses he can under
article 86.

SHRI H. P. SAKSENA: I am not talking of
article 86. Perhaps you did not listen to me
carefully. I am quoting simply article 87 and
you cannot question the validity of article 87,
can you?

SHRI P. S. RAJAGOPAL NAIDU: I am
only supporting you.

SHRI H. P. SAKSENA: Now. Sir, the two
Houses thought it is a matter of honour to be
addressed by the President and as an
expression of their thanks to the President
for the kind deed that he did in coming to
address them, they have proposed a vote of
thanks.  Now in our day to day life it so
happens just for a little bit of favour, as when
a friend of mine picks up the book and gives
it to me, I say: Thank you. This is in
pursuance of j our culture, our oriental
culture. In pursuance of that culture we in
either of these Houses are proposing a vote of
thanks to the President for having taken the
trouble of coming to the House and
addressing us jointly. Now this simple act of
offering a vote of thanks to the President has
roused a strong feeling. I thought that if
this debate were to continue for more than two
days Delhi may be converted into Quetta and
there may be earthquakes and all that sort
of thing. I do not think there was anything
improper on the part of the President to have
addressed the two Houses and also there was
nothing improper on the part of the Houses
in proposing a vote of thanks to him.
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Now, Sir, let me deal briefly with the
foreign policy that India has been pursuing.
That policy whose chief architect is our
Prime Minister, ably assisted and
supported by  another great Indian leader
who patiently prepared the ground for him
even during the days when India was not
free—I mean my hon. friend Mr. V. K.
Krishna Menon, has been the object of praise
not only by us, Indians, but throughout the
world, that policy is being acclaimed from all
quarters of the globe but here our friends on
the right without understanding the
implications and significance of what the
foreign policy of a country ought to be,
come forward and say, "Here this thing
is wrong and there that thing is wrong;
Kashmir has not been  mentioned;
Pakistan has not been mentioned; the canal
water dispute has not been mentioned and Goa
has not been touched"-Perhaps they forgot
about South Africa. Sir. I know that there is a
Goatobeisol/?d. t re is a South
Afvica to be dealt with. I also know that
the canal water dispute which has  most
unnecessarily in my opinion  been referred to
the World Bank has to be settled. 1 know
all that. We  will do it but in our way.
An instance of it is the settlement and
integration of the French possess-'ons in India.
Those who have got eyes to see can see how
we deal with important international and
national matters. I hope and trust that
the question of Goa and of other Portugal
possessions will be settled as amicably and as
smoothly as the French possessions question
has been settled.

President's Address

With regard to the foreign policy we may
look with pride upon our efforts in Korea and
Indo-China. So far as Formosa is concerned,
we are struggling and struggling and we are
doing our level best to see that shooting war at
least does not start in Formosa and there is no
reason whatsoever why we shall not succeed
in Formosa also as we did in Indo-China and
in Korea.

Sir, there is a talk all round about Atom

bomb and the Hydrogen bomb. There are war
clouds on the horizon:
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All that is true. But those who believe in the
Gandhian method of nonviolence, those who
believe in peaceful -settlement of thorny
problems by negotiations will do well to
concentrate on their own efforts in their own
way. My hon. friend Mr. Bhupesh Gupta was
reminding me today that if a Hydrogen bomb
or an Atom bomb drops in Lucknow—well, he
selected my town—or Allahabad, only the
Communists will not be killed; that is. there is
the possibility of non-communists also being
killed. 1 shall only wish and pray that no
Communists will foe killed because our game
will be gone if there are no Communists left.
So I want them to live for a very very long
time so that their opposition may continue to
give strength to our Administration which we
hope will— and we mean to—continue for
another 25 or 30 years. They should not think
"that the Congress is going to abdicate its
position and it is going to hand over the
administration of the country to them. That is
not going to happen. The publication of the
election results in Andhra will show that.

SHRI S. N. DWIVEDY: It will be United
Front, not the Congress.

SHrI H. P. SAKSENA: My very clear
friend, Mr. Dwivedy, has been mcontaminated
by the society that he has been keeping for
some time past and therefore it is no use
entering into a debate with him. One omission
I -did find in the President's Address to which,
for the satisfaction of the peace-and soul of my
friends on the right, I must refer and it is this.
It is this that in their estimation the President
ought to have mentioned in his Address that so
many adjournment motions were moved by
the Opposition and that all of them were
perhaps disallowed or rejected. That may be
an omission; otherwise so far as omissions are
concerned, | tried to see if anything eworth
mentioning was left out in the Address, but I
did not find anything.

Now, Sir, coming to the domestic policy I
wonder why the vision of some
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of our friends residing in this country —our
own brethren—has been blurred to such an
extent that they do not see even during day
time, not to say of their not being able to see
during night time. These laboratories spread
all over the country have no meaning for
them. They have no sense for them. I s:mply
wonder what has happened to them—as if
these laboratories are a jumble of useless
things. They carry no import or significance
fei them so far as national progress is
concerned. Similarly, the community projects
mean nothing to them. They would do no
good to the country. The National Extension
Service blocks are of no use to them. Have
they got jaundice? Is there something severely
wrong with their vision? I am sure something
has happened to them and my whole-hearted
sympathy goes to them.

Now, I would most modestly put before
you my own State of Uttar Pradesh where
every district, every tehsil, almost every
village is bubbling with activity. There is
activity everywhere. Now. Sir, without any
exaggeration I may be permitted to give you a
brief idea of the activities in the Uttar
Pradesh, the State from which I come.

SHrI S. N. DWIVEDY: There is nothing
much left for him to speak.

SHRI H. P. SAKSENA: Now, whether you
take irrigation, whether you take education,
whether you take expansion of land reforms,
test my State by any standard whatsoever and
it will always stand first in the series. Just an
instance in point is the peaceful integration of
the three big States governed and ruled by the
ruling chiefs of the olden times—Rampur,
Tehri and Banaras. Not a sparrow was disturb-
ed out of its nest and all these three States
were integrated. They now form part of the
State of Uttar Pradesh. All those people are
happy that they have become members of a
much bigger family known as India. The tube-
wells, the shramdan work. Vinoba
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[Shri H. P. Saksena.l ~ Bhave's
movement—all these  have their origin in
the State of Uttar Pradesh. =~ So much about
the domestic policy. If even these are not
to be designated as achievements of the Gov-
ernment of India, I wonder what else will
satisfy those friends ~who  have always to
find fault and never a word of encouragement
to utter.  One friend during the debate stated
that we are to be judged by practice and not
by professions.  Now. I accept the chal-
lenge. Entrust this work of  judging us not
by our professions but by our practice to an
impartial arbiter. I say our Government will
stand by the decision of that arbiter. But
it will do no good to either party to be re-
peating like a slogan that there are
professions of the Congress Party and the
Congress Government, but if you judge
them by practice there is nothing done. Now,
this will not do.  If you want to make this as a
test case, come forward and appoint an
impartial judge and let him give his verdict.
If he gives a verdict in their favour, I submit
that I stand condemned., but so far as
you>frepeating these baseless allegations is
concerned, it has done nobody any good.

SHRI AKBAR ALI KHAN: Not even to
them.

SHRI H. P. SAKSENA: Now, Sir, we are the
messengers of peace. You will remember that
Buddhism was born here in India, in our State
of Bihar. We observed and professed
Buddhism for centuries. We are still wedded to
world peace and a peaceful way of life. Our
Prime Minister is the greatest messenger of
peace and he is following in the footsteps of
the great Buddha. Now, with India living, with
India having Jawahar-lal Nehru as its Prime
Minister, with India receiving the support of
thirty-six crores of people, barring a few
solitary exceptions here and there, there can be
no war in the world. I give this as my
considered opinion and I hope and trust that
my people, my friends will echo this message
and
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there will be no war in this world. There will
be no shooting war. Nobody will be killed.
There will be no atom bombs and hydrogen
bombs and a time will come, is sure to come
when these bombs will have to be thrown in
the Pacific. With this hope I live; on this hope
I beg of the world to live and I hope that my
hope will not remain unfulfilled.

Now, Sir, just a word with regard to a
sentence in the President's Address wherein
he says: —

"No problem can be solved, no-objective
achieved, by this self-destruction of
humanity."

This is in accordance with the point that I was
raising just now that there will be no war so
long as India lives, and so long India is
administered under the able guidance of the
present Prime Minister so long as the hopes
and aspirations of thirty-six crores of people
are embodied in his way of" thinking. This
view of mine is enhanced by the statement
made by the-President in his Address.

Now. Sir, can there be anything more
unequivocal and more categorical than to say
that there is only one-China, there are no two
Chinas and, therefore, India cannot but
recognize the China that is in reality China,
that is the People's Republic of China? And
yet faults are found with our foreign policy.

MR. DEPUTY CHAIRMAN: It is time Mr.
Saksena.

SHRI H. P. SAKSENA: I will not take much
more time. Sir, the solution of Vhe Kashmir
question is very much, in sight. I was advised
long, long ago by the authority concerned not
to bother about Kashmir and allow him to
solve it in his own way. Since then I have kept
mum so far as the Kashmir question is
concerned, although it has agitated me very
much. Still I am hopeful that the question of
Kashmir— not that this coming meeting
between
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the two Prime Ministers will solve the
problem. I do”ntach much importance to it—
hut. the time is soon coming when the people
in both the countries are getting sick of this
strained relationship between the two
countries. Most of them, I believe all of them
want to have friendly relations restor-
be'.ween the two countries and, therefore, I
am hopeful that the question of Kashmir and
alongside other questions relating to Pakistan
will resolve themselves and will be solved in
good time.
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Now, Sir, last but in no  way  the iicast
there is  the President's direction to the
Members of Parliament, including my humble
self, that it is for the Members of Parliament to
give shape and form to this hope, and to
advance the country to its cherished goal of a
Welfare State. I would not repeat the wording
which ;s so jarring to the ears of some of
my friends—the society conforming to the
socialistic pattern Now, Sir. this is a very
important duty. Each one of us has got to
prepare the structure of society tor tuture on
a socialistic pattern. We should understand
as to what is the socialistic pattern of society.
There can be no disparities like those that
exist  today There can be no disparities and
different types of classes like the capitalist class
and the labour class. There will be a classless
society with very little difference between the
income of one person and another. And
that type of society will have to be
broughtvO.y us. It will not come down to us
from the sky.  That, is the dutv that has
been entrusted to us. and I hope that -we shall
all prove faithful in the discharge of that duty.
With these words, Sir. I have done.

SHRIMATI MONA HENSMAN (Madras:)
Mr. Deputy Chairman, I have "to put before
you and before the House a few points that
have arisen from my interpretation of the
President's speech

It has been suggested in this House, j
Sir. that there is no need for sucha m
convention as the President's speech '
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II has also been suggested Sir, that ii.stead
of this rather broad summary of what the
country has done, or is about to do, there
should be a direction given by somebody the
President  or is other person in power, who
would delineate to us the form in which we
should work throughout the coming
session. I beg, Sir, to associate myself today
with those who feel that the convention, as
laid down in the Constitution, is a wise one.
because it means that both the Houses unite,
that all parties of all shades of opinion can
also unite in  discussing—perhaps regretting,

President's Address

but certainly  enlarging upon—the ideas
and the things put forward in the President's
speech.

Now, Sir, I would draw your attention first to
th, difficult problems that are referred to. I

would mention only one or two of them. Now
Sir, the question of unemployment has
indeed been occupying us from many  years.

And I would like to point out that during the
last year some of us, in the part where I come
from, have made a regular study of this
unemployment problem. We tried to found
a little unemployment bureau. ~ We found. Sir,
that among those who were educated many
were of the opinion that  they would rather
remain  unemployed than accept some
employment that did not fetch them what
they wanted. Sir, I feel that at this time when
we are talking of a socialistic pattern
of society and all these things, the status that the
educated unemployed require —whether it is in
the form of finance or something else—is not so
important as something that will contribute
to the world's work and to the nation's fTood.
I feel that some kind of work should certainly be
taken up by them, and an example should be set
by those who have been able to have education,
perhaps at the nation's expense, abroad or in this
country. I would also stress the fact. Sir. that
unemployment has risen greatlv because there
have been +-el renchments in certain quarters.
But this is onlv a temporary matter, and it may
be that in the future there may
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[Shrimati Mona Hensman.] be openings
other than those that have now been seen.
What I therefore feel is that public opinion,
and public opinion from this House, should be
directed towards the great idea of asking
people to earn their own living, asking people
to unite in the work that may be given to
them, whether or not it is, for the time being
less than they feel in value.

Then, Sir, reference has been made t"> food
and other shortages. And 1 would just plead
on the floor of the House that their prices that
have been quoted as being very very low are
indeed perhaps as low as they seem to be. But
I would also like to point out that a year ago,
or two years ago, prices were extremely high.
And, if undue profits had been made in the
past, perhaps it is not such a fall in the price as
a reasonable and fair assessment that is now
returning to the country. And, monopolies are
also under the same head. The country, and
the Government especially, has taken special
care to see that monopolies in various articles
and in various industries do'not continue as
before. This is a very good sign.

Then, Sir, one of the lady Members this
afternoon, has spoken of the aims, the ideals
and the ambitions of certain groups on the
borders of our country to become completely
independent and to throw off the fatherly and
the motherly yoke, or whatever people may
call it, or the partnership, or the Federation of
States. I feel, Sir, that this is a growing danger
and difficulty in our country, perhaps by
rousing the country's feelings or liberty, and
perhaps by giving various other things,
possibly we have aroused certain ambitions
that may not be fulfilled. There again public
opinion must come into the picture, and we
all, by our disciplined example, may show
that people may be within the Federation of
the Stales of India, and yet, Sir, they may be
independent. This idea of throwing off the
yoke just means that they will be open to
other influences  from  outside. No
small
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bodies | on the outskirts of our country I can
afford not to have the protection of the police
and otherwise of the State of India, as it exists
today. 1 dare say, Sir, that we are on the
upward grade. It is a great thing that we are
not hearing so much about corruption and
bribery as we did two years ago in this House.
Probably it means that public opinion'has
indeed worked, and has made it possible for
such things to take their proper stand. When
we first became an independent nation, there
was perhaps a lot of crime, and now that is
settling down. I dare say, Sir, that the omission
of such things in our speeches and in the
President's Address does not mean that we are
contented with the lowering of standards in
any way. Equality of women, Sir, has indeed
come forward rightly. And when I speak of
equality of women, I think more, Sir. of the
social reforms that have been put forward like
the various marriage

and other measures. We are 4 P.
M: still awaiting the equality

that we claim under the
Constitution whereby we should not be
excluded from government and other services
merely on the ground that we are women or
married women or not being able to have the
status and stature of men, although we think
ourselves ;0 be the partners and the sources of
inspiration for men. Therefore; I would stress
that before this year is over, there should be a
definite declaration placed on our Statute Book,
in some way or other, that there will not be any
differences made just because at sex. Such
differences still exist here and there. On the
other hand I do not know whether all of us
would agree with the idea of some of our sex
that there should be separate international
conferences where women could meet. I think
that women from other countries and this
country should have only the same status as
men in international conferences. In our
representatives who have gone abroad we have
been most fortunate; whether they represented
us at the United Nations or went with other
delegations
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oi cultural missions, they have shouldered a
very great responsibility and done their work
well, because otherwise the second paragraph
of the President's Address should not have
rung so true, and the representatives of other
countries that have come here and our
representatives who have gone out would not
have been able to exchange their opinions and
ideas to such great purpose.

There is mention in the Address of atomic
energy. There is a fear attached to this on
account of the use or rather misuse of this in
taking away rather than in giving life. It is a
very welcome paragraph that the President has
introduced in his Address whereby he has
drawn our attention to the good uses of atomic
energy so that agricultural and other services
may be benefited by those wonderful
inventions and discoveries that would make us
independent of the vagaries of wind, weather,
soil and other misfortunes. We are an
agricultural country as we always try to
remind ourselves, and this idea of the
Planning Commission to build up agricultural
credit in the country is a welcome one. It is
with great pleasure that we welcome the idea,
not so much the idea of nationalisation as the
idea to control sources of finance in order to
build up rural credit. Some of us who have
gone out into the country have seen that the
poor men who sow the grains are not able to
get enough to sow in the next year. The result
is that they borrow money at usurious interests
rates.

Then, there is the question of the private
sector, and that I leave, with all its
implications, to those who are financially
much better equipped than I am, but I feel
that there should be something done at this
time to encourage the private sector. I am
thinking not only of the banks but of all
industrial enterprises. I am also thinking of
entertainments. It has been my good fortune
to be for some time in the past on a Cinema
Censor Board, and I know the difficulties that
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exist in the way of producing films. It may
seem as though these producers get a
tremendous amount of money, but. Sir, they
have to spend it again. It is the cinema stars
who get away with it every time. But the
people who actually are producing the films
have to be helped. Perhaps there should be a
reassessment or a reconsideration of their
claims.

was most interesting
socialist pattern was
begun with the Low Cost Housing
Exhibition. It was a most interesting
exhibition. We saw many types of
houses built with the figures of the
cost given outside, but the people con
cerned were not willing to produce one
of those houses for anybody who had

Last year it
to find that our

asked them to. I know that two or
three gentlemen who had lands in
Delhi asked the authorities to cons
truct similar houses in the Delhi sub

urbs and in each case they were told
that it could not be done at the cost

given,  because  assessment for  so
many things had! not been
made in evaluating the cost, e.g.,
for  labour and so many

other things. In that case, the public should
have been told that some such excess charges
would have to be made, and I would say that
in future if there "are any such exhibitions or
any such shows, some idea should be given to
the public at large that that would be the
position.

Sir, we have to build up the popularity of
our country. This popularity depends a good
deal on the visits of the foreigners to our
shores, and I do not think that we are doing
enough in the tourist centres to make such of
those who come to this country feel happy or
comfortable. I have noted for instance that in
a country just across our border there are very
beautiful rest houses for tourists where every
comfort is given to them—cooks on the
premises, etc. I feel that in places like
Aurangabad or Mahabali-puram and our other
show places distributed throughout the
country, efforts
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[Shrimati Mona Hensman.] should be made
to run rest houses where th.jse foreigners can
stay, where not merely rice and curry would
be served but the food that they might like to
have. There should be a little more transport
and there should be a little more care taken in
these rest houses for a certain amount of
security against infection through water, etc.
All sorts of little plans can be worked out, but
the tourist centres are not working as well as
they should.

Sir, we also welcome what we saw in the
newspapers about four-engined planes being
introduced into this country. We are used to
two-engined planes. We do not mind going in
them because we know that they are safe as
far as is humanly possible to make things safe,
but many Americans that I have known will
not bojther to come down to Madras or other
places because they will not fly ia anything
less than a four-engined plane. Therefore I am
happy that such four-engined planes are going
to be introduced here.

Finally, a word about education— higher
education, secondary education, elementary
and basic education. -I am not talking of
education only through the books. I am speak-
ing of education through crafts, agr'culture,
etc. I think that the time has now come when
in the whole of our country there should be
bands of r.ien and women, teaching the three
R's. These teachers should be better paid and
better housed. Extra pay does not meet the
need. Even if there is a different cadre for the
villages, it would not be sufficient. If there
could be provision made for housing facilities
and some sort of community centres which
could be started it will be infinitely better for a
Welfare State. A Welfare State, P.S we see it,
is one that looks after those who cannot look
after themselves and those schemes are indeed
comine forward at this time. Our old Hindu
constitution indeed cared for those who were
in the homes, who were poor, who had been
widowed, who had no means of  support.
Now we have certainly
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not got to go back. Perhaps we have to go
forward but we have to face the fact tftat the
ordinary citizen, the ordinary tax-payer, has
got to bear upon his shoulders the juvenile
delinquents, the aged, the person who has, by
som; means of circumstance of lite, had to be
put aside from earning because we are not a
nation who go only on the feet of those who
can walk bv, t we are a nation who care for
all within its borders.

President's Address

Finally a word about the socialistic pattern
that has indeed been dealt with and I need say
very little more. The only thing I will say as a
Member here is this House or outside is not
that we are such a poor nation economically
that only one person in a thousand can own a
motor-car. That is not, the view-point. The
question is whether 360 millions or over could
ever own motor-cars. I am surprised that one
in a thousand can have a motor-car. Look at
our roads, look at our jungles. Where will
motors go if more people did own motor-cars?
A socialistic pattern means not that we should
cut only at the top but we should build up
from below and I would now commend that
the workers, the teachers and the elementary
school tsachers and all the workers who have a
sub-human living standard will have to be
pulled up to those standards whereby they can
have at least RsJ 2 a day or some such sum to
live upon whereby they can at least be self-
respecting and can indeed be proud of being
citizens of our State.

[THE VICE-CHAIRMAN (SHRI V. K. PHAGE)

in the Chair.]
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SHRI H. C. DASAPPA:: Mr. Vice-Chairman. I
rise, and do so with great pleasure, to support
the motion for conveying our res]x;ctful
thanks to President so ably moved by my hon.
friend Dr. Subbarayon. I suppose. Sir. I am
the last speaker for today.

THE VICE-CHAIRMAN (SHRI V. K.
DHAGE) : You are ensuring that you will
speak till five"'

SHRI H. C. DASAPPA: I am not sure, Sir,
but it all depends. We take our instructions.
Being a lawyer it all depends upon the
instructions which, in technical parlance, are
the fees that a lawyer can get.

Suri KISHEN CIIAND: You are not then
speaking from conviction? You are speaking
only as a lawyer.

THE VICE-CHAIRMAN (SHrRI V. K.
DHAGE): He is clever to understand that he
will speak till 5 .M.

Suri KISHEN CHAND: I was asking
whether he was speaking without conviction
and merely as a lawyer.
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SHRI R- U. AGNIBHOJ (Madhya Pradesh):
These interruptions would prolong his-speech.
That is what he means.

Surt H. C. DASAPPA: My hon. friend
must understand that I am a bit of a trained
person and I can adjust the length of my
speech to the time available and the mood of
the House.

SHrRI AKBAR ALI
professors can't.

SHRI H. C. DASAPPA: Which, of course, it
is difficult for professors. I know some of
these professors start boring their students
with their lectures, whether they like it or not.
It they confine themselves to their profession,
I think. Sir, it would be doing a great deal of
good. I do not refer to all professors but only
to certain professors. When certain professors
trespass into the domain of politics. I am
afraid they commit the blunders to which my
hon. friend Mr. Saksena referred.

KHAN: Which

Anyway, Sir, the President has given, in his
Address, a fine and a suc-cint summary of
what the Government has been able to
accomplish in the past and indicated briefly,
as it should, what the plans are for the future.
Roughly, the Address can be divided into two
parts, that which relates to international affairs
and that which relates to internal affairs. I
have listened to the speeches made by hon.
friends opposite, the Communist friends, the
P.-S. P. friends, each one vying with the other
in trying to condemn the Address-+as much as
possible and seeing nothing. That is good in it.
There is a saying that none is so blind as one
who refuses to see.

I am wondering whether any other
Government placed in the position that our
Government has been during the last seven or
eight years could have achieved anything
better than what has been accomplished in
India during these years. Possibly to them the
Congress Party winning the freedom
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of this country too is not so welcome, is not a
matter to be appreciated, much less so perhaps
the way in wnich the Congress won the
freedom, the way of truth and non-violence,
because at any rate one of the opposing parties
is not wedded to non-violence by any means.
On the other hand they extol violence. To them
means are no matter at all to reach the end that
they have in view; no means is good
enough. If non-violence is not their creed
much less so is truth for them a creed. I have
listened to some of their election speeches.
Goodness gracious, what is it that they feed
the poor ignorant populace with! 1 do not
want to go  into the details of those things. I
have it from an eye witness that a person was
mentioning that in the ceded districts dam
works are not built at proper places. Now
it looks as though they must build dams where
there are no rivers.  They say: Have they
opened dams anywhere in the neighbourhood'?
They forget that Tungabhadra had been
built to take the fertilizing waters to these very
dry areas where they were haranguing to the
populace that they had not done any major
irrigation work in that particular area.

Another method which they adopt is this.
This is in another place. If there is to be a
mass meeting they get hold of a person and
get him to remove the ordinary clothes that he
wears, put some rags on and make him
president and then ask him to make a speech,
harangue to the audience and show up what
colossal poverty is reigning in that place. Now
it gives me no pleasure to refer to these things.
This great land which has entered on its
freedom has had a glorious past but for some
reason or other during these centuries there
have been dark clouds and we have passed
through difficult times. We have passed
through slavery and bondage and all the
consequences of it. We have been exploited
and impfoyjshed. Here is a wonderful and
golden opportunity for all the people of the
land to put their
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shoulders together, to put their heads together j born in Coorg, bred in Coorg, educated in

and re-build this nation and make it a
prosperous and worthy nation. Now I ask my
friends to put their fingers on their hearts and
say in all conscience whether they have this
idea in view and whether their utterances and
their actions are going to contribute to the
building up of this new and strong, prosperous
and united nation.

I referred, Sir, to the background of truth
and non-violence with which we won our
freedom not without an object. The great
Father of the Nation enabled us to win our
freedom against a mighty and powerful nation
through non-violent means. We are, I suppose,
to continue to adopt the same means in all our
activities and actions after attaining freedom in
maintaining that freedom, in building up this
nation and in our relations with foreign
countries. We cannot adopt one means for the
purpose of winning freedom and take pride in
that method and adopt quite a different method
in our foreign relations and in our other
activities in rebuilding this nation. I want my
friends, especially the Communist friends, to
remember this fact, and then, I suppose, they
will more readily anoreciate the policy that the
Congress Government is adopting ever since
we attained freedom under the able leadership
of the hon. the Prime Minister.

SHrI N. C. SEKHAR: What is going on in
Coorg? Is it non-violence or -violence?

Surt H. C. DASAPPA: My friend Mr.
Sekhar lives far away from Coorg.

SHRI N. C. SEKHAR: I am very near to
Coorg: I am living in Cannanore, very near
from there. You are only in Mysore; I travel
all over the count-Tv.

SHrRl H. C. DASAPPA: I must tell Mr
Sekhar that I not only live much "nearer Coorg
than himself, but [ was j

Coorg. I have also got my friend here sitting,
the direct representative from Coorg. I would
like to know from Shri Sekhar whether he can
speak with a more authentic voice than myself
or my friend Shri Karum-baya from Coorg.
Anyway, | do not want these small little
happenings even if there is a modicum of truth
in what Mr. Sekhar says to influence our judg-
ment. I do not think that has any bearing
whatever on our international affairs with
which I am just now dealing.

SHRIN. C. SEKHAR: Do not sermonise,
please.

SHRIH. C. DASAPPA: They have only just
to apply their mind to what the status of India
was prior to freedom in the councils of the
nations. I want them to apply their mind
to what the treatment was that was accorded to
India prior to 1947 and what it is subsequently
after the  Prime Minister entered on the
scene and the Congress Government took
charge of the country's foreign affair's. [ want
them to tell us whether India has not been put
on the map of the world and when she has not
secured an honoured place. It is not merely
the securing of an honoured place for India; he
has secured an honoured place for  the
whole of Asia. ~ Who has contributed more
Irtian the Prime Minister or even as much as
the Prime Minister for the respectful place
which Asia has secured today? And it is
not only Asia, Sir. As the hon. the President
of the Union has mentioned, we are now
having a conference with the independent
Governments of aeBa and Africa. Now here is
another fine development which is making and
which is going to make history in the world.
All these do not count for anything in the eyes
of our Communists.

Then. Sir, the grand strike at Chet-tahalli
estate was referred to. The chettahali estate in
Coorg is an estate which was in the
possession of my uncle for about 30 to 40
years. [have
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LShri H. C. Dasappa.] gone tnere, lived
there tor a long time and I know how the estate
was run. Alter all how many workers are there
on Chettahalli farm? And' if iust a handful of
those farm workers are treated, possibly for
very good reasons, in the manner in which Mr.
Sekhar has indicated, he thinks that that is such
a huge crime that it should blind him to all the
good things that the Congress has achieved in
the international sphere. I do not think I should
make further mention of the achievements in
the international sphere. It has been done by so
many speakers. I want my friends to believe
that India has a particular mission to fulfil in
the world, a great role to play in the world.
Now what should that be. I tried to follow the
speech of my friend Mr. Bhupesh Gupta. No
other man tried to contribute to that aspect as to
what exactly is wrong with the policy that
India has adopted. I have made notes here—I
could not get the original copy—and he said
that we must align ourselves with the Com-
munist bloc. That is what I have noted down
here. But when my friend Mr. He"gfe referred
to it, he disclaimed it. ai would not say what
exactly he wanted India to do. What different
course of action should have been taken in the
international affairs? My friend Mr. Ranga
referred to it but again Mr. Gupta disclaimed it.
He said that he did not want India to walk over
to the Communist bloc. And when Mr. Akbar
AM Khan referred to it, then also he
disclaimed. What is it that he wants India to do
other than what has already been done? Sir, it
is obvious that he is not sure of his own mind.
His mind is a chaotic mind just in keeping with
the objective that he and his friends have, that
is, to create confusion in the land. I can find no
other explanation for the attitude of my friend
Mr. Bhupesh Gupta. Let us see what others
think in his own party. In the Lok Sabha for
instance his counterpart had boquets to offer to
the Prime Minister for the fine foreign policy
that was being pursued but
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here Mr. Bhupesh Gupta had none
whatever. So as you will see,
Sir, the party itself has confusion in
its mind. And that is the kind of

thing which this House is called upon
to seriously listen to. I am glad that
he is here. 1 was missing him. So it
will be seen...........

SHRI AKBAR ALI KHAN: Whatever you
say is falling on deaf ears.

THE VICE-CHAIRMAN (SHrRI V. K.
DHAGE) : You have only seven minutes more.

Suri H. C. DASAPPA: I wish my friend
was here but that does not matter.

SHrRI BHUPESH GUPTA: You have got
seven minutes.

SHRI H. C. DASAPPA: All that I can say is
that it would not have been possible for
anybody to have adopted a better and a
sounder policy than what has been followed
by the Prime Minister all these year..:. It is a
thing of which every Indian must be proud
and must be grateful. And this great mission
v/hich India has been predestined to play, I am
sure she will play very well in the future. Not
only India but the whole world is possibly
envious of the part that she is playing. In any
case both the nations on the Communist side
and those on the Democratic side welcome the
part that India is playing in world affairs and
therefore let us not by any action of ours, try
to belittle the role that India has to play in
world affairs.

With regard to internal affair.-;, I have a
good lot to say. My friends there, Sir, belong
to the pessimist group. If a bottle is half full, a
person who thinks he can accomplish some-
thing and who is an optimist, will say that the
bottle is half full. But here there are these
friends, always downcast depressed and
frustrated because of their past, * who say that
the bottle is half empty. They say we should
not consider that we have done everything..
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Why should they say so? The President
has himself stated that there is no room
for any complacency. I agree with this. I
endorse the view most strongly. I agree
with my friends when they say that the
tempo should be raised; I agree with Mr.
Govinda Reddy, with Mr. Hegde and with
Mr. Ranga when they say that we must
stabilise our prices. We cannot allow 80
per cent, of the people to suffer by this
fall in the price of foodstuffs. That will
ruin the economy of the country. It is
only when there is some sort of a staying
power, some purchasing power, in the
masses of the land that we can do
anything with all the production that we
are talking of in the land. Therefore I
agree that stabilisation of food grain
prices has got to be attended to. There are
so many things that have been referred to
by our opponents. I cannot go over all of
them. I have to correct certain figures in
regard to handlooms. I have got the latest
figures. It was mentioned that the per
capita consumption of cloth has been
reduced to 10 Sards per head. This was at
one time; today it is not the position. In
1952-53 it was 14.98 and in 1953-54 it
was 14.77.

SHRI BHUPESH GUPTA: What was
pre-war?

SHRI H. C. DASAPPA: Pre-war, it
changes—12, 13. 14; once it shot up to
17; then it came down to 9 and so oB.
The point is today there has been a very
steady rise in the per capita consumption
of cloth.

Now, Sir, I only want to refer to one
thing to which pointed attention was not
drawn by other hon. Members and that is
with regard to mass education or primary
or elementary education. We are talking
of socialistic pattern; but of what avail
would all this pattern of society be, all
the facilities that the Governments, both
the Union and the State Governments,
can place before the masses be, if there is
gross ignorance among the masses of the
land? The late Gopala Krishna
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Gokhale on the very floor of this Central
Assembly used to cry hoarse for years
and decades that the first thing that we
have got to do is to provide free aru
compulsory education to the masses. We
have not taken it up. A great ruler of a
State once visited Mysore and saw the
Institute for the Blind. In recording his
minute he said that excellent work was
being done in the institution but for every
blind person in that institution there were
lakhs of people outside who had eyes but
yet who were blind because they could
not read or write. That is the remark that
he made years ago and that is the position
today. I want the Government, now that
we are having the Second Five Year Plan,
to apply its mind to this question of in-
troducing free and compulsory education
throughout the country. I ask, what right
have we got to tax the people to provide
higher education? You take money from
these poor people and provide higher
education to just a few depriving many of
even basic educa tion. I would say it is a
crime to tax the many and educate the
few. First meet the basic educational
require-ment of all the people to the
extent of the three R's at least and then
we will be justified in thinking of other
types of education.

In conclusion, Sir, I wish to say we
have a glorious opportunity. As the
Prime Minister has said, it is a mighty
adventure. I might add, it is a sacred
mission. It is for all of us to do out
utmost to see that we make this nation
strong, united and prosperous.

THE VICE-CHAIRMAN (SHRI V. K.
DHAGE): The discussion on the Motion
of Thanks to the President will conclude
tomorrow.

The House stands adjourned till 11
AM. tomorrow.

The House then adjourned at
five of the clock till eleven of
the clock on Friday the 25th
February 1955.



